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Mr. Speaker: The question iR: 

'"That the following amend-
ments made by Rajya Sabha in 
the Bill further to amend the 
Motor Vehicles Act, 1939, be tak-
en into consideration;-

Enacting Formula 

(I) That at page 1, line 1, fOT 
the words "Tenth Year' the 
words 'Eleventh Year' be 
substituted ... 

. Clause 1 

(2) That at page 1, line 4, for 
figure '1959' the figure '1960' 
be substituted." 

Tne motion was adopted. 

Shrl Raj Bahadur: Sir, I beg to 
move: , 

"That the amendments made by 
Rajya Sabha in the Bill be agreed 
to." 

Mr. Speaker: The question is: 

"That the amendments made by 
Rajya Sabha in the Bill be agreed 
to." 

Tn. motion was adopted. 

lZ.Z5 hrs. 

DEMANDS FOR GRANTS-RAIL-
W A YS-contd. 

Mr. Speaker: The House will now 
proceed with further discussion and 
voting on Demand for Grant No. 1 
in respect of the Budget (Railways) 
for 1960-61. Pandit Thakur Das 
Bhargava may continue his speech. 
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Dr. Krishnaswami (Chingleput): 
Mr. Speaker, Sir, we have in the 
Railway Board a formidable body of 
experts. Quite recently We havE' 
doubled the number of members on 
the Railway Board. One would have 
expected as a possible consequence a 
doubling in wisdom. They have all 
the advantages to their credit They 
have in my hon. friend, the Minister 
of Railways, a powerful supporter-
"a pillar of fire by night and a cloud 
by day". But what is the position? 

I should like to place before thla 
House certain problems which have 
not been taken into account at alL 
I do not blame the Minister for not 
having referred to these problems. 
Even the working papers, prepared 
by these experts and submitted to US 
do not contain a reference to these 
basic questions. Of course, answers 
to the very simple question have been 
given. For instance, it is the easiest 
matter to suggest that if the freight 
rate is increased by five per cent it 
can be justified on a very simple 
«round. The pricE'S have, after all, in 
any enterprise-even if it is a public 
enterprise-to be in conformity with 
costs, and therefore, this five per cent 
increase is totally justified. 

For instance, it may be pointed out 
that there has not been utilisation of 
capacity to the extent envisaged. I 
rend a criticism of the Railway Minis-
try's formulation of the amount of 
capacity required. It was a very 
learned criticism. Someone pointed 
out that in the lirst year we had ab-
sorbed about 10 million ton9; in the 
second year, about 8, 5 million tons; 
in the third year, about 2' 5 million 
tons; and in the fourth year we had 
carried about 10 million tons; and that 
in the fifth. year we would have to 
carry about 11 million tons. It was 
said that this was a serious miscalcula-
tion. But do let u. remember that the 
railways calculated the traffic on the 
basis of development of heavy indus-
tries. and if the heavy industries have 
declined during the plan:ling period, 
surely we cannot throw the blame on 
the railways or on the expert. of the 
Railway Board for what has been 
done. 

But the basic issue which has to be 
faced by this Hause and which I say 
has not been faced in the Railway 
Board is this. In the years to come,-
especially in another five or six 
years-we will have heavy traffie, 
which is the low-rated traffic, occupy-
ing a dominant position in our rail-
ways. Ten years ago, the heavy-rated 
traffic eODStituted about 38 per cant 
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of the total. Today it is a little over 
53 per cent. In another five years, it 
would be about 60 to 65 per <onl 
according to present trends, and a 
decade laler it may be 80 per cent. 

Now, the experts surely must be 
aware that thl! heavy traffic is the 
low-rated traffic and from this an in-
evitable consequence flows. The 
... evenue will not increase proportion-
at"ly with increase in traffic. Neither 
the Railway Board nor the body of 
sovereign wisdom-the Planning Com-
mission-has realised the urgency ef 
reducing operating expenses. Year 
after year, the trends in operating ex-
penses have mounted up, and it is 
quite true to say that today they have 
reached the stage when we have to 
consider seriously the adoption of 
radical measures to promote E'cono-
mies. 

It is not enough to suggest, as some 
of my apologists for the railway ad-
ministration suggest, that the recom-
mendations of the Pay Commission 
have entailed an increase in operating 
expenses: so have many Wage Boards 
for many industries in our country. 
If wagons have increased in cement, 
in coal mining, and the textile indus-
tries one cannot expect the railways 
alone not to increase wages. And, 
therefore, when we talk of economisa-
tion, we are to take into account all 
the developments that have taken 
place throughout our economy and 
find out how we are going to econo-
misc. 

When we are thinking of economi-
sation, I would like to point out that 
there is one great revolution In our 
thinkirig which has to be effected. 
It is one of the hangovers of the past 
that we should think that it is better 
to employ many people at low rates 
of pay rather than employ a few and 
pay them high wages. In the olden 
days, it was alJ right to suggest that 
labour is cheap and that we should 
employ as many people as possible 
withoul taking account of producti-

vity. But railways will face a very 
serious problem in another 7 01' 8 
years and I am administering this 
warning to the Railway Minister thaI 
it is time that the experts of the 
Railway Board are awakened to their 
sense of responsibility. I say in future 
we ought to recruit few,er people in 
certain grades and at better wages. 
If there are any Pay Commission's 
recommendations, the impact of such 
increases will haVe a very visible 
effect on the employees, lead to 
greater contentment and 
ment in morale. 

improve-

Sometimes one wonders et ~r it 
is not wise on our part to onsi ~r 

seriously the advisability of stopping 
certain types Or grades of recruitment 
to certain occupations even within our 
public sector industry. What is the 
thought that has been bestowed on 
thi. matter? It would be next to 
inlpossible politically speaking to think 
of any wholesale retrenchment. But 
certainly it is quite feasible and desir-
able that We should think of the pace 
of recruitment of certain grades IUld 
then find out how We are going to 
recruit and how we are going to ~ o

nomise. I am only mentioning one of 
the leading ways in which our operat-
ing expenses can be reduced to a eer-
tain extent. 

I do wish to point out that the one 
phrase which has been mentioned by 
my hon. friend, the Railway Minister, 
in his speech as well a., in the budget 
papers, viz., that railways have a 
dominant role to play, might hide a 
very great fallacy. J speak quite 
frankly on this matter and I wish my 
hon. friends pay some attention to 
what I am suggesting. It is important 
to realise, and J hope my friend, the 
Railway Minister himself being a great 
realist will realise, that in future rail-
way development must be on the basi. 
of supplementing other means of trans-
port and they should concentrate on 
lines where railways have more ad-
vantage. That has been the experi-
ence of every country. But there is a 
certain point which is reached, a cer .. 
tain point of development, beyond 
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which the economic viability of the 

railways tends to be precarious. 

If I may with your permission, Mr. 

Speaker, quote some figures, I venture 

(0 think that ("day we are having about 

36,000 track miles; thr moment we 

reach 42,000 or "5,000. a critical stdge 

will be reached when We will have to 

consider seriously what the economic 

viability of our railways would bt'. 

It would be very precarious, because 

with the very progressive advance in 

railway development, we would nave 

more of heavy traffic; the avenlgt' 

hauls would be longer and in spite of 

our best efforts, we might not be able 

to increaSe freight as much as we 

should like, for the simple reason .ha t 

the heavy-rated goods enter much 

more into the cost of production and 

elfect the economy much more \ban 

any other goods. It is a serious pro-

blem. I want the hon. Railway Mmis-

ter to look at this question not merely 

from the point of the raliways, but 

from the point of view of the devel.p-

ment of the country. 

After all, Ministers are mor" than 

departmental heads. They lay dowr 

policies; they are n part of the machi-

nery of the Cabinet and have a col-

lective <esponsibility for the develop-

ment Qf our country. I do think that 

it is time that We really went inlo 

some of these questions mOTe thoroug-

ly. There are only two ways in 

order to maintain profitability. We 

might curb other means of trans· 

port and this would affect the 

en~ra  economic development. Now. 

it is the easiest thing for any 

departmental expert to think of 

curbing other means of transport. The 

candle-makers in Paris on a famous 

occasion in the 16th century submitted 

a petition to Louia XIII to the effect 

that due to the beneficence of the Sun 

their trade was declining and that in 

order to revive it all windows should 

be ordered to be closed by an Ordi· 

nance. That is one way of promoting 

the prosperity of an industry and 

curtailing the development of others. 

But that is not the approach of any 

Minister, not even the departmental 

axperta, lIIIould adopt. 

What really frightened me about my 

friend's speeches and other speech"" 

that have been delivered by many 

Members in the Rajya Sabha and in 

this House is the harping on profita· 

bility. We arc not going to have the 

gold,>n age of railways or profitability 

as in the past. Let us realise that 

because with the very increase in 

development. we must necessarily 

rely mOrl' and more on heavy-cated 

traffic. 

This leads me to a very simple que .• -

lion. I have been one of those who 

have alway:;; been critical of the re-

organisation of railways and the ,..,-

grouping into unwieldy zones. I have 

held the view that taking into account 

modern developments, we are to have 

more viable zones. But I am not 

suggesting that it should be on politi-

cal grounds. By all means, let us 

have technical committees which 

would explore the possibilities of 

having viable zoneE. I do think there 

is a very powerful argwnent in fnvol1.r 

of our having sizable zones clothed 

with power and responsibility Admi-

nistrative centralisation in New Delhi, 

however well-manned and however 

expertised il may be, tends to lose 

sigh t of local economics. There I., 

therefore, a greater need, particularly 

today when we are searching for local 

economies as muQ ill possible that 

there ought to be more sizable zones, 

more decentralisation of authority and 

possibly a greater decentralisation (>f 

the functions of the Railway Board. The 

Railway Board is meant to be a policy 

making body, not a body for admini-

stering patronage or far supervising 

departmental affairs. I should like 

the wise men, of the Railway Board 

and who are considered to be eminent, 

to apply their minds to questions of 

transport development, to understand 

what the future holds for the Railway. 

There is a great deal of criticism 

which is made about how far th .... e 

have been withdrawals from the 

deprecia lion fund. In a sen.e it I. 

an artificial conu...M'IY, Ill' !)peeker, 

becauge if yoW' cake ;" big enough, 

you can certainly have a greater 

amount for the purpoae ef 1n. 
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depreciation :fund. In any even\ 
the parliamentary committee, if it 
wants, can increase the amount for 
depreciation fund and reduce our 
contributions to the general dividend. 
But that is not the major issue. The 
major issue is to increase the amount 
of revenues that we should have. In 
the few minutes that are at my dis-
posal, I should like to deal with one 
or two other aspects of the produc-
tion plans of railways which are 
rather important 

Mr. Speaker: I thought he was con-
cluding. He may finish in 2 minutes. 

Dr. Krishnaswami: Today the rail-
ways produce locomotives and 
coaches. They say they are self-
sutllcient They are self-su1licient in 
the sense that they arc meeting their 
nnrumum demands. It is a very 
healthy sign. but once we have met 
the minimum demands, it is neces-
sary that We should see that 
a great deal of the other demands 
are focussed in different engineering 
firms for another specific reason. 
Railways in future will have to 
speciarise in diesel traction. They 
would have to incur a great deal of 
supplementary expenditure on signal-
ling equipment and other surh con-
trivances. Let the railway work-
shops specialise in these equip-
ments. Our demand today is about 
15,000 wagons per year and about 200 
to 300 locomotives each year Let 
them g'ive it to other firms. I ven-
ture to think that would be an ad-
vantage, not only from the point of 
view of railways, but also from the 
point of view of the community. 
From the Railways' point of view 
It would be an advantage because 
when demands sag for railways in a 
particular year the other firms could 
distribute their production on other 
branches of activity, and from the 
point of view of the community there 
is another greater advantage. Broad-
basing our engineering skill i. an 
advantage from all points of view. It 
will increase competition, it wHl 

provide a yardstick for measuring 
the operational efficiency in our 
Railway workshops and public under-
takings and, above all, it will build a 
kind of versatile defence potential 
which today we need, which meets 
civilian requirements in peace but 
which could be turned for defence 
production immediately in an emer-
gency I regret that the experts of 
the Railway Board have not envisa-
ged these problems. 

I hope that the criticism ~i  

have made, which is friencHy in 
spirit, will be taken in the proper 
spirit, and my friends of the Rail-
way Board will prodUCe better statis-
tics, better interpretations, instead 
of coming as apologists of a vested 
interest. 
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Mr. Speaker: Dr. Ram Subhag 
Singh. 

Wfo ~ §'1'f ~ (~): 

~~ ~i i ~ 

~ t  

Mr. Speaker: I will give an oppor-
tunity to those who have not parti-
cipated in the discussion earlier. Next 
] will call Shri RaJendra Singh 

Shri S. M. BaDerjee (Kanpur): Shri 
Rajendra Singh has spoken already. 

Mr. Speaker: Then I would not call 
him. 

Some boD. MelDHn rose-

8hri RajeDdra 8iDch (Chapra): 
spoke on the Railway Budget on 
behalf of my party. Again, on behalf 
of my psrty, I will be speaking 
on the Demands. 

IIlr. Speaker: He must leave it to me 
whether it is on behalf of the party 
or not. 

Shri Rajendra Singh: I am leaving it 
to you. But I am explaining the 
position. 

Mr. Speaker: I did not know that 
the hon. Member had already ~ en. 

I shall give first preference to those 
who did not speak earlier. 

Shri RajeDdra SIDgh: I was asked 
by my party tl) speak . 

Mr. Speaker: The party is alway. 
entitled tl) make representations. I 
am always here to see that as tar as 
possible hon. Members get an oppor-
tunity to speak. I shan try to com-
bine both. Dr. Ram Subhag Singh. 

Some BOD. Members rose-
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have done well in the year under 
review, and for this, the Railway 
Board and the services deserve our 
et",gratulatioru;. It i. certainly a 
matter of gratification that many new 
Jines have h"f'n opened up in the 
steel and coal belt for the purpose' of 
fl.'(,ding the steel plants. The' ~n. 
IIlinister has also been pleased to men-
Uon a few other lines for which, I 
believe. there is necessity. 

There is, however, one aspect of 
the problem to ",hich the Railway 
Boord must give tlieir attention. 
teel that the Railway Board too must 
eonlribute towards thl.' delcnce stra-
tegy of the country. It o.u ~ .1:11l ~
!Ditted that all along. we felt that 'our 
northern border, ..namely the Himala-
yan border was absolutely safe be-
ramI' of the invincibility of the Hima-
layas. But, 'in the context of the pre-
acnt situation. Wc do find that it is 
Dot as safe as We felt It to be, and 
it has be"n p;"rced. The Defence or-
ganisation and the Defence Ministry 
art' doing well in opening up the lines 
ot communications throughout the 
terrain from Ladakh to thc NEFA 
area, and this is being done by the 
Ddc:lce MinIstry in co-ordination 
with the civil authorities. In this, 
""nneetion, I feel that some rtsponsi-
bility lies on the shoulders of· the 
rnilwnys too. They have to contri-
but,,·. as I .ubmitted earlier, towards 
the defence strategy. and as such, 
tht")· must have co-ordination and co-
opt',ration with the Defence Ministry 
in oppning up the strategic lines in 
tt-i" terrain in order to feed our' front 
line. As to how far there bRS been 
requisition or demand from thr 
Defence Ministry, I do not know, 
and I do not want to know either. 
But I recl that it is most e.sential that 
th., northern def .. nce line must br fed 
by the railways. 

I' conced.. that 1 he railwBl'S' ttre R 
Dational concern, and a  . concern 
which must Qe run on commercial 
line,. As such, the profit motive 
'should COUllt in the national railways. 
but at the same time when it is a 
natio;"al concern, it must take ~  

391 (Ai) LS-5. 

itself the responsibility 'of the 
defenee of the country too. I recol-
lect that after the Third Afghan War 
in 1919, ~ ere was, an attack on 
Thal-'he Defence Minister would bp 
well aware of this-and it was thpn 
felt how best it would have been if 
we had opened up the line of com-
munication on that side. And im-
mediately after the piercing o( the 
northern borders by Amanullah at 
that' timl', a railway line 'was taken 
from Peshawar to L!mdikhana, a dis-
tanee Of 22 miles. at a cost· of R •. 22 
crores, which means that eachm'le 
cost Rs. 1 crore, but that was " •• en-
lial because ot the defence of th,' 
country. 

Similarly, I reel that the northern 
border· too demands that some prio .. 
rily should be given to lines of com-
munication for purposes of defence in 
those' areas, and for IhM purpose, till' 
railways must contribute their part. 
One hon. M .. mber, I believe it wa, 
Shri P. ,G. Deb, drew the attention of 
th" ini~tr  to this aspect, and h,· 
gave 'lbe' mileage between the railway 
tcr/nillus and the border. Of course, 
thl) l1gurcs ar,,' there. Therefore, 1 
submit that' the first and fOl'E'most 
thing is that defence strategv also 
must bp looked to. and not merpl:v 
the ,profit motive, by the railway au-
thorities; and in this mattpr the .... 
should bp eo-ordination et e~n the 
Defence Mini.try and the Railway 
Ministry. 

~ this regard'. I must draw the at-
tention 'of th;, hon. Minister to the 
linp from Pathankot to Jammu 8mt 
Srinagar. I am glad to hear that 
something is ~in  done in. this con-
nection. and the hon. Minist .. r was 
pleased to say' t!(at they have all'eady 
starto'! t~ in  th" line by about fif-
teen to sixteen miles up to Kathnu. 
The distance 'between Jammu and 
Pathankot is about. seventy i ~ 

and H i. mooL e",cntial that proiority 
should be given to this line, not 
mer .. ly with the objective of streng-
thening the links between Jammu and 
K,shm;r and In'dia or of having a 
strategic line there to feed' the Ladakh 
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area and others, but also from the 
commercial point of view, in order to 
benefit the people of Jammu ;and 
Kashmir and open up the trade 
routes there. 

In this connection, though with a 
different argument, I would draw 
the attention of the Minister also to 
the need for the Jagadhri-Ludhiana 
line. I was sorely disappointed to 
read in this morning's paper a state-
ment at Jagadhri by the hon. the 
Deputy Minister that there were very 
pOOr chances of this line being taken 
even in the Third Plan. I believe 
that the matter is still under consi-
deration, and all the facts are being 
collected. I concede that in the deve-
lopmental economy of the country, We 
must try to feed the lines which are 
most paying, and where there is 
modest economic advantage. And I 
also think that in this connection too, 
this should be the criterion and that 
standard should be kept in view. Lud-
~ is a centre of small-scale indus-
trie'" In fact, it has got the i ~ 

CDJlcentration of small-scale industries. 
Chandigarh is a developing town and 
the Punjab Government is -giving 
great attention to the development 
of industries there. Many industries 
have risen and many are to rise, and 
the big industries that are being deve-
loped will be fed by ancillaries that 
are there in Ludhiana and other 
places roundabout. With that view 
also, leaving aside the fact that the 
Punjab Government has invested 
nearly Rs. 27 crores in Chandigraph-
end that is the main indebtedneas to 
the Centre-it cannot develop unleas 
:It is brought on the main line. Leav-
ing aside that point, from the econo-
mic point of view and from the com-
mercial point of view, it is very es-
sential that Jagadhri and Ludhiana 
are linked by B main line through 
Chandigarh and Machhiwara. From 
the commercial point of view, I be-
lieve, this will not be a non-paying 
proposition inasmuch as Machhlwara i. 
a religious area and there is B lot of 
pilgrimale. It will pay the Ministry 

also. I wish to draw attention to 
these two lines and also the duty ot 
contribution to the defects. 

The next point to which I would 
draw the attention of the Ministry 
pertains to over-crowding. r am  glad 
to find from the report that there has 
been a s.m&lantial reduction in the 
matter Of over-crowding and as the 
report shows, in the broad-gauge it 
has come down from 16 per cent to 
13 per cent. I concede that  that is 
no mean achievement particularly in 
view of the paucity of the rolling 
stock and difficulty of financial nature 
in the matter of increased produc-
tion. But I am sorry that we have 
not got the break-up of the different 
railways. If I rightly recollect, fn 
the report which the Ministry gave in 
1957, the percentage of the northern 
railway, particularly north of DelhI. 
was 42 per cent. Why the break-up 
has not been given under different 
railways, I do not know. At least, I 
haVe not come across it in the diffe-
rent reports which I have got. I 
believe, the maximum over-crowdine 
is in the north of Delhi. In this con-
nec.tion I concede and I appreciate 
that there have been certain diesel 
cars introduced which have helped 
in reducing over-crowding, but, I be-
lieve, there is an absolute necesalty 
of increasing the number of illftata 
trains on this side in order to lessen 
over-crowding. Of course, I know 
very well that no sleeping coaches 
are given on this side, because possi-
bly Punjabis do not use sleeping 
coaches, or do not need them and 
there are no nisht trains. 

An. Hon. Member: Why? 

Shrl Ajlt Slnrh Sarhad\: I do not 
know why, though I try to stress this 
point that neither de-luxe trains 
brought upto Delhi, are not taken 
upto Amritsar, Pathankot or Feroze-
pur, or taken to that side even. But 
leaving aside that, there is no reason 
why We should have no break-up 
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showing so much is the over-crowd-
ing on the northern railway. I sub-
mit that over-crowding on the nor-
thern railway is the maximum and, 
therefore, I submit that thll MiniatrJ 
would do well to pay some attention 
to the introduction of more ;C7I4ta 
trains on this side. 

Then there is another point to 
which I feel some attention i. neces-
sary and it has also been dealt with 
by my hon. friend Pandit Thakur-
das Bhagava, and that pertains to 
removing the bottlenecks on the roads. 
I haVe always been emphasizing two 
places where there is lot of stoppage. 
I have been pleading that there should 
~ over-bridges, one between Millar· 
.. nj and Ludhiana town and the other 
n"ar Rajpura. I would particularly 
draw the attention of the hon. Minis .. 
ter to the fact that the traffic stand" 
still for seven hours and a few mor .. 
minutes at the railway gate betweeI' 
Millarganj and Ludhiana town. Pos· 
aibly this year it may be less becaus<' 
of the by-pass which the State Go\"-
ernment has built and the traffic on 
thp G.T. road might have been diver-
ted. But a1\ the same there would 
lIot have been appreciable reduction. 
The eXCuse l!iven by the railway au-
thorities that the State Government 
must contribute, Or State Govern-
ment must build ttie over-bridge and 
that it is one of their functions. is 
not justifiable for the reason which 
has already been given by my hon. 
friend Pandit Thakur Das Bhargava, 
that wherever the railways pass and 
stop the traffic on the G.T. Road. on 
the highways, it is primarily their 
function. that they should provide for 
Rn alternative arrangement, so that 
the public should not be inconvenien-
ced. Despite the fact that the hon. 
Minister was pleased to say last year 
that the matter is being expedited. I 
regret to find that we are where we 
were and there has been no prol1'ess 
in that direction. Therefore, I aa&in 
.trongly emphasize and stress that 
'h"se two blockades on the G.T. 
Road by the railways must be some-
how overcome by building over-
bridge as early as poesible. 

(Railwcl/s) 

Another po'int to which I would par-
ticularly draw the attention of the 
Ministry pertains to the accidents lnat 
have taken place in recent years. The 
maximum number of accidents hal 
been unfortunately in Punjab bet-
wee!! Hoshiarpur and Jullundur, and 
between Jullundur and Amritsar. I 
am glad that measures have been 
taken in this connection and in ladies, 
compartments buttons are being pro-
vided and all that. I believe, that 
would not be sufficient unless there J.I 
railway protection force. Of course, 
it is primarily the responsibility of 
the State, for law and order is to be 
maintained by them and the police's 
cooperation must be sought. But it b 
equally the responsibility of the car-
rier, the railway authorities, to pro-
vide protection to the passengers and 
it the railway protection force is pro-
vided with the objective that they 
should lOok to the safety of the pas-
sengers, I think we can make head-
way in the matter of giving increas-
ing protection to the passengers in 
the railways. 

Then, another point to which 
would draw the attention of the Min-
ister pertains to the giving of basic 
amenities. I know much is being 
done and every year an amount of 
Rs. 3 crores is being given. But, I 
believe that the maximum number 
of stations are on the Northern Rail-
way which lack basic amenities which 
the railway authorities have laid 
down. I know there has been an 
acceleration in this direction and 
many stations have been provided 
with platforms and all that. But ,,11 
the same. I believe some 9ttention 
would be paid to this. We must have .. 
target date by which all the railway 
stations get these facilities. 

With that I commend the work of 
the Ministry. 

Shrl S. M. Banerjee: Mr. Deputy 
Speaker, I shall confine myself strictly 
to the cut motions which I have mov-
ed. I have listened with patience, 
rather rapt attention to the speech of 
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the . laon. Minister and the rosy picture 
which he has given us about the Rail-
way Ministry and the Railway ad-
minisl.ration. In some fields definitely 
1 have genuine congratulation for him 
and I must congratulate the railway 
workers, administration and the 
Minister. But there are certain things 
on which I want to throw more light. 
I would refer to my cut motion regard-
ing the supply of defective sleepers 
and also another cut motion regarding 
the supply of defective keys. This 
qUestion Vi. ~ .... '.'<0 us. Right from 
1957, varic>us question" were asked 
about the supply of defective sleepers. 
Recently a big stntement was laid on 
the Table of the House and after vari-
ous quc,-tions, it was known that the 
sleepers were not defective. Many 
Members of this House, from this .ide 
as wcll as the other 'ide. requested 
the han. Speake!' to direct 
that the ent ire Report 'of the in-
quiry be laid on the Table of the 
House. The reason was that even 
that b;g statement which was laid on 
the Tuble of the Housp. did not clear 
the doubt .• in the minds of hon. Mem-
bers, and so they felt· there was no 
reason why the full Report of the 
Committee of inquiry should not be 
placed on the Table. When this ques-
tion was being asked, I put in a sup-
plementary. This was on the 11th 
Dccember 1959. I said: 

"You may remember, Sir, .. that 
sleepers were rejected because the 
key:; did not fit in and the entire 
lh ing was thrown out. I want to 
know who are manufacturing the 
keys. These are interlinked". 

Thp. han. Dcputy Minister, Shri 
S. V. Ramaswamy answered: 

.11 want notice". 

Again On 21st December 1959, there 
was another question tabled jointly 
by my han. friend, Shri V. P. Nayar, 
and myself about the supply of defec-
tive key". Unfortunately, that was the 
last question in the list and I did not 
get any reply except the written reply 
which was: 

"Necessary material for reply is 
being collected and a detailed reply 
would SOOn be placed on the Table 
of the House". 

Today is the 2nd March 1960. Up to 
this time, t.hIS n~ not bCl!n laid Oll 
the Table of toe House. This parti-
cular firm, Messrs. Singh Engineering 
Works Ltd., is a firm in Kanpur. I 
myself go to Kanpur every week and 
come back. But this information could 
nOL come from Kanpur in the5C t\yo 
months. So I feci that t er~ is somt' .. 
thing wrong with it. On 24th Novc",-
bel' 1956, the General Manager (Engg.) 
Northcrn Railway, Baroda lIouse, ]lil'W 
Dl!lhi, rot~  Q ieUcr to th(' Directo!." 
Gem'ral of Supplics and Disp''',,!s 
which is as follows: 

"Most of the keys supplied 
against tht' above-mentioned Aj1' 
by Messrs. Singh Engg. Works 
Ltd., Kanpur, have been supplied 
to various works. Though we are 
not pursuing the case any further 
yet it is considered necessary to 
point out that the standard of ins-
pection in certain aspects has not 
been what it should be. It will be 
agreed that any excessive thiCI<-
11('35 in the key means less drive 
in the slceper jaw. Such keys 
when newly laid have a tendency 
to drop out of the sleeper jaw and 
render the track unsafe. Fitting 
of the keys in the tracks kept in 
the firm's premises is a primitive 
method of judging the conformity 
of the keys with the drawing. It 
is hope that in future the toler-
ance permittcd in the standard 
drawings would only guide the 
inspecting officers". 

'!'his order was placed in 1955 and it 
was supplied in 1956. The General. 
Manager (Engg.) rightly pointed out 
that the inspection was somewhat ~ 

teclive. These keys did not fit in wita 
the jaws with the result that travel 
over the track would become unsafe. 

I want a definite answer. What wBs 
the defect in the sleepers? If any offi-
cer was responsible for it, he should 
have been punished. If the sleepe1'8 
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"'I'or nat defective, what wa. defec-
tive? Is it not a fact that the keys 
manufactured by this Kanpur firm 
were defective? There is a l"lI' ory pre-
valent in Kanpur that this firm cannot 
be put in the dock because there arc 
some who are related to this IIrm who 
are high-up.; in the Railway Adminis-
tration. I do not impute any motivc' 
to anybody-I have full confidence in 
the honesty and integrity of the han. 
Minister and the members of the Rail-
way Board-I would beg of them to 
lind out if Ihis IIrm has really supplied 
wrong keys and orders arc still being 
given to them again and again. It is 
time tha I the inquiry report is 
published, and if Ihere is anything 
mentioned therein about the keys, I 
would request that that should also be 
investigat"d. As I "aid, I do not im-
pute any o~i ~ to any officer. Nor 
am I against this particular firm. They 
aT'e very good rien ~. I also comC' 
from Knnpur. But this firm was given 
an educationn larder for manufactur-
ing wagom--railway wagons-which 
it could neve: do. It never started it. 
I only Ray that jf there i, any soft 
corner in any quarter for this parti-
c\llar IIrm. it should not be at th'i' cost 
of our nntion-and nati?nal property. 

My second point is about over-
crowding in 'railways. The han. Minis-
ter said that over-crowding has been 
reduced to a considerable ex·tent. I 
am very happy about it. He said that 
there is overcrowding only in the 
pOpular trains. 

An Han. Member: Janata trains. 

SM S. M. Banerjee: If I have to go 
to Calcutta, I cannot possibly go in an 
unpopular train or in a branch-line 
train. I have to travel in a popular 
train. Unfortunately, overcrowding 
has not ended. I would request the 
han. Minister to kindly consider this 
point more seriously. r have some 
suggestions to make. 

r have seen some JaMta trains with 
the corridor system. If that B'rrange-
ment is introduced in more trains, I 
am sure it will reduce overcrowding 

to some extent. Unfortunately, be-
cause of our illiteracy and ignorance, 
sorne of th"l:.e fric'1d::; whO) COInP ~ o  

distant villages want to travel toge-
ther. There may be some room in 
other compartments. If there are 40 
people, they want to rush into a parti-
cular comp:ll",menl. Mter that, it 
beconlC:; djmcult f04" them to change 
compartment. So if there is the corri-
dor system, at the next station or after 
some time thcy "an go to other com-
partm('nts and sit where there are 
vacant seats left. Therefore. I sU,;gest 
that more corridor trains should be 
introduced. 

Another suggestion is to introduce 
the chair system for those passengers 
who are travelling for disLai1ces less 
than 150 miles. 

Mr. Depnty-Speaker: If we provide 
orri nr~  would not the corridors 
themselves take away some space 
which is now occupied by passengers1 
We are already complaining about 
overcrowding. Will not the introduc-
tion of th" corridOT "ystem rf'duce the 
existing space'? 

Shri S. M. er e~: I have .<,en the 
('oTl'idor nrrangc..oment in trains. ~o

pIe can shift to other compartments. I 
may be wrong in making this sugges-
tion; I am a non-technical man .. 

The Depnt}' MInister of Jlailways 
(Sbri S. V. Ramaswamy): They can 
shift at th" next halting slation. 

Shrl S. M. Banerjee: As correctly 
pointed out here by the han. Speaker, 
any man with a little strength can 
nicely sleep on a particu lar berth 
which can accommodate about II per· 
sons. If thl! chair system is introduced 
for. passen/:ers travelIing less than 150 
miles, T think more people can lx' 
accommodated in those coDtpartmenill. 
This eXpel'iment should be tried 

I am p.xtremely thankful t.; me 
han. Minister and the Railway Board 
for introducing the ·<two-tler, sYit/!m 
in the sleeping coache.. This is a vert 
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llood arrangement. But the present 
rate of Rs. 7 per passenger travellinc 
from Delhi to Calcutta for the sleeping 
accommodation must be reduced. This 
is a horrible thing. I cannot justify it. 
When I go back, people tell me: 'You 
have a first class pass and you pay 
only 8 annas for sleeping accommoda-
tion. But we have to pay RI. 7:40 or 
00'. I think this charge should also be 
reduced. 

Now I come to corruption. As re-
gards corruption, the hon. Minister has 
said that it ·is a very difticult problem. 
We all know that corruption in this 
country or in any other country is 
just like Draupadi's vastra. It can-
not finish. But here let the Lord 
Krishna of this country not protect 
Draupadl. 

An Bon. Member: Trade unionists? 

Shrl S. M. Banerjee: Yes, not only 
trade unionists but many of us are 
basically corrupt unles, we prove 
otherwise! 

My point is that if it is a national 
problem, it has to be tackled b>: the 
national leaders. We cannot Import 
an international expert to tackle our 
national anti-nationalism. So, Sir, 
this is my suggestion and I am Bure 
the Members of Parliament and the 
Members of the State Legislatures will 
definitely support this suggestion. But, 
Sir, this has to be tackled more vigo-
rously. 

Then, Sir, something was said in this 
House about the Chittaranjan Lacomo-
"ve Workshop. When 1 see the Chit-
taranjan locomotive, when I see those 
people who could produce the Chitta-
ranjan locomotive, I really feel proud. 
J am proud of those workers and 
managers and the officials of that par-
ticular workshop. 

Aa Bon. Member: The officer is sitt· 
ing there. 

Shri S. M. Banerjee: I also con!!r.· 
tulate him. 

Mr. Deputy-Speaker: No officer sit-
ting in the official box need be men-
tioned or taken note of. 

Shrl S. M. Bauerjee: I wish only to 
say, Sir, that the Employee. Union, 
the Labour Union of Chittaranjall has 
1I0t yet been recognised. 

In this connection I must remind the 
hon. Minister of the 'assurance he gave 
at the time when he brought this pro-
gressive legislation in 1948 relating to 
compulsory recognition of trade wli-
ons. At that time he pressed for an 
amendment. He brought that amend-
ment. That piece of legislation was 
passed by the House, but unfortunat&-
Iy, it was not enforced. This is the 
progressive legislation which he r&-
quested the House to pass, but, unfor-
tunately this has not been enforced. 
When he has come to the Railwa,. 
Ministry from Labour Mini3try, he has 
forgotten all about it. This is the onl,. 
union there, having no political affilia-
tion, having no outsider. I hope, Sir, 
that the Chittaranjan Locomotive Em-
ployees' Union will definitely be recog-
nised. 

The cost of a locomotive is abou' 
Rs. 4,16,000 to Rs. 4,18,000. Now, what 
is the break-up? What is the relation 
between direet and indireet cost? Is 
it a fact that the overhead is about 
Rs. 2,70,OOO? Is it a fact that the cost 
of materials is about Rs. 1,10,000 and 
the direct charge, that is, the labour 
charge is only Rs. 15,000 to Rs. 16,OOO! 
If that is true, my feeling is that the 
workers who are doing work on piece 
work system in Chittaranjan are not 
,etting their due share in the manufac_ 
ture of locomotives. I want a definite 
answer from the Hon. Minister to 
know whether this is con-eet or whe-
ther the position is something else. 

Something was said about the Pa,. 
Commission's report. As I said in the 
beginning, somebody asked me: "What 
is your impression about the Pay Com-
mission's report?" I said: l-rhe report 
is here; the Commission W85 iD. 
Rashtrapathi 8havan; what is miaain, 
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is the "Pay". I say that the particular 
rejonder given by the All-India Rail-
waymen's Federation to the Pay Com-
.. isslon's report should be read. 

The other day, the hon. Minister ,aid 
something about Saturday. The holi-
day i. given on the last Saturday. 
How i, it helpful to the employee"? 
You will realise, Sir, that the last 
Saturday can only be a day of mourn-
ing for the middle-class employees. You 
cannot do anything On that day. Sup-
posing the Saturday falls on the 29th 
or 30th of the month, I have nothing 
in my pocket. I cannot purchase any-
thing in the bazar or the market. I 
complete all my purchases on the first 
Saturday or the second Saturday or 
the month. On Sundays, markets are 
closed. How can it be that I can go to 
the market for purchasing something 
on the last Saturday of the month? 
Should I borrow money from 
somebody else? The only thing 
left is that we should have 
the Pay Commission's report be-
fore us and I and my wife and my 
children should mourn over this Pay 
Commi .. ion's report. The hon. Minis-
ter has not implemented the decisions 
about P.T.O. and passes, and he has 
done SO much for the railway em-
ployees in the country. I would 
humbly request him to consider this 
matter and accept the Pay Commis-
sion'. report in toto, that is, working 
on alternate Saturdays. 

There are certain decisions In this 
report which have adversely affected 
the interests of the employees. I would 
only request the hon. Minister to dis-
.,uss the matter with the representa-
tives of the Railwaymen', Federation 
to see whether thi. is correct or not. 

Sir, about the accounts staff, many 
people haye said that these two grades 
must be merged. Sil', in 1958, the fun 
of it is, when the Pay Commission was 
.. itting, a secret letter was Issued by 

the Chief Accounts Officer to various 
Accounts Officers. It reads as follow.: 

"The qualified clerks, who pa' • 
the' APP. II-A examinations or are 
temporarily or permanently ex-
empted from passin, the examina-
tion, should not perform the same 
nature of duties, as this is anoma-
lous in as much as they are fitted 
in different scales of pay. 

It is, thel't!fore, desirable that 
the work should be differentiated 
in such a way that the Clerk.., 
Grade I are given relatively more 
important work. 

You are, therefore, requested to 
kindly give your proposal for pin-
pointing the Clerk, Grade I POlts 
in your office with due I'egard to 
responsibility and intricacy of 
work, subject to overall limit of 
40 per cent", 

This letter reveals to me that there is 
no difference 8S regards work between 
Grade I from Grade II Clerks, This 
letter was ·intended to dodge the Pay 
Commission 'and this was done, 

I would like to mention one point 
about having another station in 
Kanpur,  The Hon. Minister went 
there. He mentioned that this has 
been included in some Plan-I do not 
know whether it is the Second Five-
year Plan or the Third Five-year 
Plan,-but the station has not yet 
come up, In Lucknow we are having 
3 and in Agra we are having 4 or 5 
stations. With the growing popula-
tion of Kanpur, we should have ano-
ther station. 

With these words, I thank the hon . 
Minister. I criticise him generously, a. 
generously as I congratulate him. 

Shrl Sabodh n .... da (Midnapur-
Reserved-Sch. Tribes): Mr. Deputy-
Speaker, Sir, from the report I find 
that there is much complacency in re-
regard to passenger amenities and bet-
ter travel facilities tor on - istan~ 

passengers. Sir, It is true that lIOine 
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new coaches ha"e been .aOld.d, but no 
n::w trains have been introduced for 
the better facility of 'Iong distance 
passenget'S. I wish tl) poiiit out here, 
what some of my hon. friends pointed 
out earlier, about the rate oi charge 
for sleeping coaches. The' rate 
of charge for ~ ee in  . coach,., 
is Rs. 3 per night· in the Janta Ex-
press which runs from Howrah to 
Delhi, but in other trains like PUl'l 
Express or Madras Mail, it is oAly 4 
annas for the who1!!" i r~e . i hope 
thb disparity will be rem.Dved. 

Then, Sir, I would like ·to m'cntion 
how ~ e over-crowding in the South-
E.1Stern Railway i.· incrca"ing.. No 
new train. have been added. in,. th,S 
section, particularly Howrah-Nagpul' 
section, bu t some' coaches have been 
withdrawn from some trains,' that is 
from 11 up and 12 down exprc"l\ and 
passenger trains. This has increased 
the oyer-crowding in this section. 

The conversion of 11 up and·' 12 
down passenger trains has resulted in 
more an ~ more over-crowding in this 
sect:on. Previously. these were the 
two trains which were running in day 
time and they touched all the .ta-
tions., thus carrying all the poor 
pasienge .. from all th" .tations. But. 
since its r.onversion, thousands 
ot poor people have been 
deprived or travclling facilities. par-
ti~ ar  the poorer section of the 
population in between the stations 
from Kharagpur to Tatanager and 
from Kharagpur to Bankura. They 
have been deprived of their travel-
ling facilities. 

Now, this is a very backward area 
and most or the inhabitants of this 
area are tribal people. Now, as there 
is no other facility for travelling 
between these stations, they are bound 
to travel by thest' express trains. 

Now, this has cause<1 great hard-
ship to the poor people. Not only are 
they paying much more to the Rail-
ways, but also t,bey have to spend 
more and more on travel. Therefore, 

I request the hon. Minister to see 
that this train is .. econverted into a 
passenger train so that the people of 
these areas will have better travelling 
facili ties and at the same time over-
crowding may be removed. I would 
also request him to introduce 'one mOre 
extra train in this line if it is neces-
sary for long.distance passer"gcr..;. 
In our parts the months of Novem-
ber to June are the harvest months. 
During this period people move from 
place to place for harvest operations 
and, gene;,. i,{. they travel by the 
railways. During this time there is 
terrible rush in the trains between 
Kharagpur-Tatanagar, Kharagpur-
Bankura and Kharagpur-Balasore. You 
do not find an inch even on the foot-
board to travel. Ncither a ly extra 
train!; aTe run nor any extra coaches 
attached during this period. I would 
request the hon. Minister to look into 
this and I hope the hon. Minister 
would provide extra coaches during 
this time. 

It hrs. 

The issue of third class mail tickets 
at the Jhargram station on the South 
Eastern Railway has been stopped 
since November last year. ~  do not 
know why this has been done. In the 
Jhargram station, sometimes, there is 
terrible rush. When the mail tickets 
were being issued this rush was re-
duced. Not only was the rush rl'-
duced but it was also bringing much 
revenue to Government. If you look 
at the sale proceeds at .ihis station 
you will find that they were much 
higher when the tickets were issued 
for the mail trains. Therefore, ] 
would request the hon. Minister to 
take steps to se.. that this booking is 
opened again. 

Much a~ been said in this House 
about railway catering and dining 
rars. I do not want to go into details. 
I appreciate that Janata meals have 
been introduced for the poor passen-
gers at cheap rates. But the quality 
of food supplied is very bad,. _ Last 
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January was in Bezwada and 
urriered for a special meal there; and 
the meal that was supplied to me 
was such that I could not ta ~ it. 

Mr. Deputy-Speaker: Then, really, 
it was a special one! 

Shrl D. C. Sharma (Gurdaspur): 
Ordinary meal. are better. 

Shrl Subodh HaDSda: Such is the 
quality of food in railway catering. 
At the Howrah station there was 
previously a private food cabin and 
the quality of food was very nice 
there. But since it has been taken 
over by the Eastern Railway the qua-
Hty of food has gone dawn. The same 
trung is happening in the dining car 
also. NOI only is the quality going 
down, but it is strang" that thP 
priCe is being enhanced. Previously, 
if you took chicken rice it cost only 
Re. 1-8; but, now, it has been en-
hanced to R.. 2. 

Shri S. V. Ramaswamy: The price 
of chicken ha. gone up. 

Shri Subodh lfansda: The price 
of chickpn has gone down. 

If the qualily of, food had been 
improved, then., 1Il0body would 
obj ect to the enhancement of the 
price. I would request the hon. 
Minisler to see that at least the 
quality of rice that is .crved in 
trains and in railway catering is 
improved. The quality Of food has 
created somt' dissatisfaction among 
the public and the dissatisfaction i, 
more than what it was before. As you 
are aware the catering in railways 
was always running at a loss; and if 
this is the quality of food, then, I 
apprehend there will be more losses 
in this department. 

I would like to point out one tlting 
in this regard. The rate for 
s'tandard fDod is cli1Jerent in 
di1ferimt railways. I cannot 
understand why there is this 
difference for the same standard of 
food In dil!erent railways. I request 

lhii difference should bc removed 
and equal rates mould be fixed in all 
the railways. 

There are line tracts of land lying 
beside the railway track in the pos-
session of the raIlways. Most of these· 
remain uncultivated. They are very 
good and can produce very good pad-
dy crops. If these lands are leased 
out to cultivators at leaSt for one 
year the production of paddy would 
go up. Not only would the produc-
tion of paddy go up but some poopln 
will also be maintained On these 
lands. In the South Eastern Railway. 
particularly in the Kharagpur-Tata-
nagar section, many people had ap-
plied for the lease of these lands but 
no action has been taken til! now. I 
hope the hon. Minister will look intn· 
this. 

Yesterday there was a chuge or 
nl'potism in regard to the appoint-
ment of Schedule Castes and Schpdul-
ed Tribf.'S in the railway services. 
I am not going to speak on that 
(Interruptions) . 

An lion. Member: He ha!' ans (~r

ed that. 

Shri Subodh UaDSda: But therr is 
nepotism on the other side also. That 
is what I want to point out. Yester-
day the Minister refuted al! these 
charges. .But I would like to remind 
the han. Minister that when post.. 
arc created they are not at all ad-
vertised. Even if they arc advertis-
ed they are advertised only when a 
few days are lett. Naturally the can-
didates lind very little time to apply 
for these posts. 

I personal!y know that in the rail-
way workshops at Kharagpur and 
Santragachi when c1as. IV posts are 
vacant they are not at aU -advertised; 
and if at all advertised, that it done 
only 2 or 3 days before. Naturally, 
candidates are' not available and t es~ 

posts are not carried over to the next 
lenn. In some cases they are filled 
by non-Scheduled Caste and non-
Scheduled Tribe people. I know some 
cases bave been deteded in LilloOQb· 



3751 Demands MARCH 2, 1980 for Grllne. (RailtDllva) 375:! 

[Shri Subodh Hansda] 

workshop. If strong measures are 
taken, I think, many more cases 
.... ilI me detected. 

There was an order of the Railwa,. 
Board in 1955 regarding the promo-
tion of Scheduled Castes and Sche-
duled Tribes to s~ e tion posts. In this 
order it was specially mentioned that 
there should remain some quota for 
the promotion of Scheduled Castes 
and Scheduled Tribes to selection 
:posts just as in direct recruitment. 
But I am sUl'Prised that though this 
circular has been issued to all the rail-
ways it has not yet been implemen-
ted. Why? I feel it has not been im-
plemented because the Scheduled 
Castes and Scheduled Tribes would 
'go into the superior services, The 
authorities are trying to put it in cold 
storage. Therefore, I earnestly re-
quest that at least this order may be 
implemented immediately. 

I want to say one thing morc. 
Summer is fast approaching. The 
Railway Minister said that provision 
Is being made for the better sLlppl.>' 
of drinking water at all stations. I 
appreCiate it. But what I want to 
point out is this. There is provi.: ... n 
only for one waterman at a statiGn. 
'He has to serve day and night al!d 
from one end of the station to the 
other. In the Jhargram station t ~ .. e 
is only one man and he has to se:ve 
all trains and from one end to the 
other, which is physically impo .. ible. 
Therefore, I would request the hon, 
Minister to provide at least two water-
'men at this station. 
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r. it~ it ~~ itit~ i  

:it <fI;r CTI!<: 'lit ~ ~. 'If t. 
~ ~r ~  ~ ~ fit; ~ 'IT <m: 
#.t !!IR ~ 'lit ~ fqi'.; I Ji' ~ 
~ it ~ii  ~ ~~ ~ fit; 
~ ~  'I) ~ ~ "" ~ ~ r 

~ 'fiR:. ~ 0 tq ~ I ~ ~ ~ 
~~it~~~ii ~~~o 

~ 'fZ'IT ~ ~ ;;rTIJ m fq;r lII'I'IT 
"'Pt ... ~ it ~ i i :~~ I 

't'" ~ ~ : ~ :lITI1lT ;ft 
'ffiij" ;rtf .. ~i  I 

~ ~  lIro'ait : Ji' mq' '1:) 
~ t I '01'IT f¥; ~  l!;'Ii f.:<i'r 

~ n ij"f'!!iiI' ~ I "" if, fIl<IT ;;it <iTII' 
~~~~ )~~~ 

~ $ I <T<I ~  it .r.r ~ I ~ 
~~ ai tt :it~ i I 

!!IR l!;'Ii ~ am: "" 'lit ~ !J t.r 'It I 
~ wm:: if,15G ~ t on 0I!f.ffi ~ 
ii ~t~ t i . it  

i'ft;r CTI!<: ~r ilTFP:IT ~t ,!<r<r it 
CTI!<: ~ 'Ii': ~ ;;rTIJ !IiI.: !I(lR ~ 
~ t <I) ~ r~ "IT ~  il;;r 
fl="IT ;;rTIJ ~ it. .rr.r ~ ~  ~ I 

~it ~~sr ~.rr.r) 

'I>'t 'f>SC ~ ;;rTIJ ~ Ji' "'"""<IT f r", 
~ii t  

W<I it Ji' f.m;r ~ fit; f.;m' 

en ~ Ji' !IfRIT ~. ~ ~. qt 
~~ . t~) t~ 

m t ~ it; ;ft;f it ~ ~ t: ~. 

~~~~ t  ~ 

't 'fit ~ <r.f 1ft ~. ~ ~ 
i tt~~ <n: ~~  I 
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['liT ~ ~  

'!rift' 'FItT to. . ~. 1liit it; liT'IT ~ 
'R ;;rnt ~. ~ ~ ~ ~ .r.m:: 
~ ~ "" l'I'\1ft ~ <furr;ft ~ 
t I 4 ~~ it rnn r~  

~ ~ ~ ~ '" ~ it;oi\1fi ~ 
~~ ~ in:~~ 

r.ri ~~ ~~t. 

~ ~~it r  

il"i ~ ;;rt.r wf Ifi. ~ '«IT 'Iff ~ 
it - r ~i ~~ 

m if "" ~ ~ if ~ ~ ~ 
IIR oi\1fi ..rr ~ ~ ~ ~ 
i ~~ r~~  

~it ~~~ ~~ I 

Shri D. C. Sharma: Sir, I rise to a 
point of order. Is the hon. Deputy 
Minister following the Hindi speech of 
the hon. Member? 

Mr. Deputy-Speaker: The hon. Mem-
ber speaking has no grievance. He 
does not complain. The hon. Deputy 
Minister is following the speech all 
right. What right has the hon. Mem-
ber to raise this point? 

Shrl Khashwaqt RaI (Kheri): Sir. I 
rise to another point of order. Can 
any objection be made to a speech be-
ing made in Hindi in this House? 

Mr. Deputy-Speaker: No, no; he does 
not say that. Perhaps, the hon. Member 
means that the other Ministers who 
can follow Hindi must also be present 
.ere. 

t~~:r t~ r 

;;IT Otm'rr If>T In;f -aom. ~ ilt 
~~ if ~ ~ 'IT ~ '4' ~ 

or. T'r.[ 'IT fit; Ii'lit • ~ ""-U 
fi::"i Tifi t I . 

i ..rn: ~~~ 

~ ~ "" q ~ t-", ~  ll'f'f if. wr.tf 

if I ~ r ~ i  

~ ~t ~ ~ I 4 ~ 
t. ~ i ~ 

t. ~ .nt t. !A1'l' it; oft. 11;Il'. it; 
~ ~. it. ~. ~ ~. ~ 
'!if ~ a ~ ~ t.fT ~ I 
~~t ~ ~t 1;;IT!A1'l' 

it; oft. 11;Il'0 if. ~ ~ "" ~ '"' 
1ft ~ '" 1ft ~ if. ~ 'liT ~ ifIRWf 
'Iff ~ "" ~ ~ lA ~ 
t ~ in:~~~~..rr~ 

1ft {r1ft" II/tt "1"'f ..rr ~ 1ft ~ I 

11ft ~o ~o "'" (~) : ;ro-
IiII\T ~. m ~ 'R ~ 
~ i ~~~~~ 

mrrq;; if ~ 0l(1f<f fiI;ln' om t. 
:~~~~~ ~ 

r~ .ootri ~ u..rrt I 

~ if <mit ~ ~ t. m' lI<'fi, 
"" if 'IFft ~ ~ ~ <r{, ~ 

"" \1'IIin: ~ ~ ~ lfi. ~ ~ 
i:t-u.r r-u.r~~~~ 

~it -ao rr~~ ~ 

~~it ~~~t . ~ 

ot ro t r~ ( rr~~ : 

~ i i r i:~~~  

. . i~ 4 ~ ~: II" 

'fIri<{ """ ..rr flfIIf ..rr Iflrt n ~ 
(l<fi t. ~ ~ 'liT q'lI' itt ~ 
~~t.~itt~~..rr

~ ~ 1ft 'Iff '" ~ ~ I <m'<Ilf it 
~~ ~ . ~ 

~~ it . o i i~ 

1ft SIl'A' ~ it'I> {11ft m ~ 
..... 'Iff om I !IPR: {11ft m ~ 
it ¢ft oft m'4{ 1fT ~ 1fT ~ 

t~~~ ~  
;;rr ~ ~ <1') it q ~ fiI; ~ 1frEI1I: 
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.~ m.n it. m 'I"ml' it 'I" ~ 
~i ~ i:~ ~~~  

;lil fA; ~ f'I;Ifr <m ~ ~ 'Q'iI' ~ 
.~ ~  ~ ~ ~ 'firor!' ~ 

'lift;:-~ . :~ i 'HI' ~ W 
."ItR ~ 'IR< ~~~~~~ 

~~~~ rri  ~ ~ 

Wi· m m""",,, 1l ~  \TIft ~ 
. . i .~ 'lit <I1:'Ii orr ~ lIT. ~ 7FI' 
if; lffil iI' ~ om 'I"ml' it ~ 'PIT 

~ ~ reiilT aT 'IR< ~ ~ "" 
Pm" lifT \lrw.r mrf.r 'f>'t !R'r. ~ 
. ~~~ a i : i~ i t 

'>iT !!I'J'II>"l: ~~ rr ""'-aT ~ ~ 

i: 1 ~ iro lIl: ~ ~  ~ fiI; 
~ it 1ft ~ ~~ qrm I'm 
.. ~ 0I1JT ~ 'fR'IliIT ~ ~ ~ 

~ t~~~ ~ r 
~ ~ ~ ~  mr ;;r;rfiI; l!mr.m: 
'fl' ~. ~ gt ~ liT ~ 'I"ml' it lfrIIT 

~ ~~. aT ~ ~ ~ ;;na.rr ~ 
fin;rr ~ "" ¥t 'l': 1ft mrf.r 'lit <R'fi 
~ 'IiTt 1ft ~ !!I'J'II>"l: ~ 'l': ~ "" 
~ r 1 ~ mrf.r 'Ii) ~ ~. 
~~  ~ ~ 'tiT o:zm:orr 'f>'t 

oi ~ 1 

: ~~r. ~~~ 
....... , .,.r if <II ff ~ ~ f.rI:ntr ~ ~ 

~ f",'u r i~  n·1it; ~ Iflll:. 
i ~)~~it t~~.. . 

~ 0TTl'f ...m 'I>V'ft ~i  ~ 

~~ 'm'I' """ qr<f ~ ~ ~ 
i~ i ~~~ : i it 

ii-; 'M ant ~ """ ~ r:: ~ ~ 

.~ .<'!'Ii ~ 0fTli • .f,O!RTr:: ~ i ~ ~ 

~~~ or ~ t . 
. t::~ 0TTl'f 'Ill' ~ ~ ,.,m ~ ;fr ;;rTIf 
~ ~ iITfJrq'f 'fiT ~ ~ (t ~ 
i u t ~~~  I 

~i .  (Ai) L.S.D.-6. 

:r t ti ~i ~ it 

'{If ~ f.r«;r 'IWI'T ~ fiI; ~ «1!'If r.r~ 
f<nntT ~ ~i  ?,<ti"i it;;ft..-it ~ rit 

~tt~ :~ ~ i  

~~ i it r.r ~i 
~ ~ c;v. .m:-~o '!It ~ i t 

~  1 t ~ :r i .n t~  

f.:'IlT i I I:('Ii it~ F ~ i fiI;?:...r 
Or ;m:r ~ ~ 'l'T ~ '7fT '1ft . 
:r~~ i ~ ~i  

~ it>: 1ft li't<iT ~. I ,.lrforif ~ i ~ ... 

fiI; qr<f ¥IT<'!' ~ 'tiT r::>; it V. srf<m<r 
.. .~ ~ ~ .... fiI;qrqit; 
~ ~ ;rnT ~ ~ fiI; 7oi'i ?t ;m:r '!>lI 
omrr r. .m:-¢ ~ ;;:qm "ITI'IT ~. ~ 

~ oi1t .mrr ~ aT fiI>u7fT ,..II 
'fII'If'!>ll ~ ~  m 

~it~ it ~~ i  

~ I r.r~ f.rI:ntr ~  ~ 

~~~~ i :~ 

~~~~~~i irr 

~ ~ 'lit '.f"'lT fllWft' ~i  I 

~~.. . rnr~~ i  

~~~. ~~ t  
~~~~~~ rt r 

'IiTof 'f>'t ~ :  ~ I ~~. aT 

~ fiI; 'O!Jit 'f'T' ~ 'f<I'l' m-m 
~ 'IiT'f ~ 0flT <IT ~ ~ I 4 
~~~~itu i ~ir.rr. 

~~  u i ~ ~i  
~ ~ r.r~ it ~(  vf •• 
~ ;it .m:-~ qrff ~ ~ t  '!fi" 
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tir. ~ i ~ ~ ~ f"" 
!PT'{ ~ f.nl1"T I'm ,.II mr. 'liT 

. -~~ t i i  
~~~~ it ii i~ r 

mrr.r it; at ~  'liT ifA" t. "IRl' .. :, 
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It" ~ ~ if :it ~ it if "lif1':qt '!iT 
~~~~~ ~it  

~~~  

'l;if ~  if; m>J. 4: fIR 'IIT'1<I>T <1iA' 
it. ~~~~ :~ 

~ R III"R m flNTtr ~ :it ~ 
lPlftf '!iT ~ ~ "IT ~) it; fu<!: Wm 
~~ i ~~ ~~ 

rn ~ I 

Mr. Deputy-Speaker:' I have to in-
form the han. Members that the-House 
will sit today up to 5.30 P.M. for this 
discussion and then take up the half-
an-hour discussion. I would request 
the han. Minister to begin his reply at 
4'45. He is likely to take about 45 
minutes. So, hon. Members mighl 
adjust their programmes accordingly. 

8hri B.  C. Multick tKendrapara-
Reserved--Sch. Castes): Mr. Deputy-
Speaker, Sir, I am glad that the hon. 
Minister has been paying active atten-
tion to the recruitment of Scheduled 
Cast"" and Scheduled Tribes in the 
railways. His feeling yesterday in thp 
House indicated the amount of sinceri-
ty in this direction. But the same 
spirit should be observed by the mem-
bers of the Railway Board. In many 
cases, Scheduled Caste and Scheduled 
Tribe candidates cannot apply for ser-
vice due to lack of advertisement in 
the regional languages. I know that 
in my State of Orissa, the news items 
is rarely advertised in dally Oriya 
newspapers. Whenever r tour in my 
constituency, many young scheduled 
caste people meet me for service in the 
-railways. . I find it very difficult to tell 
them about the vacancies as we, Mem· 
bers of Parliament, are not supplied 
information by the Railway Board. 
Steps should r,., taken to supply earlier 
information regarding the vacancies to 
the Members of Parliament, particular-
ly those representing SchedulOM! Casles 
and Scheduled Tribefl. 

Regarding railway land, a.s my hou 
friend Shri Hansda said, I am aW8"" 
that large acres of railway land' are 
lying idle. When there is the slogan 
for more production of food. it is im-
proper to keep the land uncultivated. 
These lands should be Imsed out to th,> 
poor landless Harijans for cultivation 

Transport problem is a great prob-
lem on which the efficiellt implem .... · 
tation of Five Year Plans depends 
Every part of thO' country should be 
touched with rmlway lines. The need 
to develop backward States like 0risBa 
and Assam should not be further neg-
lected. Orissa possesses enough min(>· 
ral resou·rees, but they are not properly 
utJised due to lack of transport facili· 
ties. Top priority should' be given to 
the backward States in regard to cO"-
struetion of new lilU!"S. 

I would suggest that a new line from 
Sukinda mines to Paradip port via 
Kendrapara should be constructed sOOn 
for the quick development of the Para· 
dip port. 

Regarding overcrowding, many hu!! 
Members have already spoken about it 
I regret that the problem of over· 
crowding is not eliminated. I havl' 
seen the horrible picture at Howl'ah ill 
the Janata Express for south via Cut-
tack. Passengers were thrown into the 
compartments through the windows 
Due to this overcrowding, a larg.· 
number of pick-pocketing cases occut'. 
The trains for Orissa are always tull 
of rush. To overcome this overcrowd-
ing, one additional train should be in-
troduced from Howrah to Puri and 
some more compartments should he 
attached to the existing trains. 

Coming to lighting conditions, the 
lighting condition in small stations on 
the S. E. Railway in Orissa is very 
deplorable. In stations like Harda,,· 
pur, the lights provided are very in-
sufficient. The light i. so dim that it 
is very difficult to sit peacetully in th" 
night till the train arrives. Then, I do 
not know why waiting halls are not 
provided with lavatories. Steps should 
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be taken to provide lavatories in all 
waiting halls. 

I do not understand why there is 
delay in establishing a divisional head_ 
quarters at Khurda in Orissa. I re-
quest the' hon. Minister to take morl" 
sincere steps to establish a divisional 
beadquarters at Khurda as soon as 
possible. 

I do not understand why the re-
modelling works of the Cuttaclr. and 
Bhubaneswar stations are getting de-
layed. Proper steps should be taken 
to expedite th,· r"modellin/( works Ilt 
the.e stations. 

There is a great nece!;si ty of con-
stmctine an overbridge at Jajpw' 
Keonjhar Road from the platform to 
the goods shed. The water-supply 
schem,' at Jajpur Kconjhar should 
function soon. Electricity should be 
provided at Jajpul" ~tation as soon U!" 
po9llible. 

8hri Narasimhan (Krishnagiri): Sir. 
the pe"uliar feature which is noticed 
during the budget speech of the han. 
Minister, as pointed out in the spe<'ches 
of some other han. Members is that th,' 
question of new lines has been com-
letely by-passed. Th,> han. Minister 
said there were 110 major accidents. 
everything was efficiently done, etc. 
But it is not a satisfactory thing, really 
speaking. that an important matter like 
. this should be completely by-passed. 
In previOlU budget speeches, there was 
some indication or other about some 
new line or other. All han. Members 
were waiting eagerly to hear some an-
nouncement or other. But this time 
the hon. Minister simply left it to the 
Planning Commission, by saying that 
everything was in the melting pot and 
the Planning Commission had to de-
cide. This is really not a desirable 
attitude on the part of a big depart-
ment of Government like the railways, 
with a thousand and odd crores of 
rupees of capital, with the big RI>;'w:.y 
Board, a machinery calling themselves 
experts. They must really have a plan 
and they must influence the Planning 
ClommIssion about their demands. They 

should not rcally surrender like this to 
the Planning Commission. 

The House should have the benefit 
of the advice of the Railway Board and· 
the Railway Ministry On these matters 
during budget time. This kind of 
taking away of the responsibility of 
Parliament and individual Members, 
opportunity during budget time and 
avoiding discussion on a big issue is 
not realiy desirable. Particularly, thi. 
should not apply in the case of railwR)' 
lines dismantled sometime or other 
and which d,oserve to be restored. New 
lines may be a dilterent question, but 
restoration is an important matter. 
Pandit Thakur Das Bhargava was say-
ing that backward areas should b .. 
treated with the same sympathy a, 
scheduled castes. If those aress hav(' 
to be treated lik" scheduled castes. 
dismantled line. hav,-to be treated as 
schcdllh'd trib,·.. They also deserv" 
special trpaiment. In ~  district, 100 
miles of railway line were removed 
during the second World War. The 
first and second Five Year Plans have 
gone and the third Plan is in the of-
fing, but we have not heard about th,-
restoration of those lines. The first 
and second World Wars are over and 
the third World War is threatening to 
take place, but we are trying to avoid 
it. 100 miles of railway line in my 
district were dismantled, but no aetion 
is yet taken. The Minister says in his 
budget speech, "I have left to thp 
Planning Commission". This is very 
disappointing and very unfair; I am 
really surprised at the lack of perspec· 
tive in these matters. Near this parti-
cular area, there is a lignite project. 
A bauxite project in Salem i. coming 
and magnesite industry is developing 
to a very high degree. With the deve-
lopment of the steel industry in the 
country, refractory industry is deve-
loping by leaps and bounds. There an 
many other projects in the oiling pro-
jects-lignite is to be used for tho, 
steel project and the briquettes arC' 
likely to be used for iron ore in 
Bangalore-it is really surprising that 
instead of takIng a perspective look. 
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th.· Railway Ministry i. taking a myo-
pic look. I am sorry to note this. I 
hope at some time or other, better 
counsels will prevail. 

There was SO much talk about over-
crowding. The Railway Administra-
tion has given priority to goods traffic, 
but passenger traffic is more or le9s 
ignored. In my opinion, the r(l'al solu-
tion is to have longer trains. Other-
i~t~. the line capacity docs not. per-
mit mOrl' trains. To have longer 
trains, they must have better loco-
oti ~S. There is no use telling that 
"WI' nr,' self-sufficient in locomotives 
and arc even in a position to export", 
Real.1y speaking, when we need more 
powerful lo('omotives to drag longer 
trains, our e/forts should be to pro-
duce sucb locomotives and not to be 
satisfied with self-sufficiency in some 
kind of locomotives which are inade-
qual<' for the demands of the day. 
While the Planning Commission is 
being referred to for not constructing 
new linef: in our area, we find that 
actually new lines arc taken up and 
metre-gauge lines are converted into 
broad-gauge lines. I am not complain-
mg about the constructions but I may 
say lor a fact that even in sreas whe-
ther iron ore and steel industrY arc 
not d('veloping, even in those areas 
metrf'-gauge lines arc converted into 
broad gauge lines and some lines arl' 
being doubled. So, my request is 
thot the ssmI' sympathetic approach 
should b,' given to tbe other areas 
also. Merely quoting the Planning 
Commission will not be propel: 
I do not know whether in those cases 
the Planning Commission was consult-
e~. If, in fact, the Planning Commis-
SIon was by-passed or ignored in tho",' 
ca.ses, th"n really it is not clear to me 
how it can be quoted in otber case.'. 

Then I com" to the qUL'Stion of rail-
road' competition which is not the 
proplem. of only the railways or of tb" 
road.. It is the problem of meeting 
the' transport requirements of the 
cQllI'\try. In that connection, I would 
.a·y that the construction of Dver-
brIdges and under bridges should be 

Ir,'31I'n as a national probL·In. BOth 
tht' Transport Ministry and the Rail-
way Ministry should set apart a big 
sum, say, Rs. 50 crores, and see that 
proper over and under bridges are 
constructed in important junction, 
where ·the railways and natio"al high-
ways meet. I know that in many 
Stat". there are several points in th,' 
national highways, particularly on th., 
route from the north to Houth, when.' 
the." are no over-bridges. There i< 
heavy traffic, both passenger and vehi-
cular, in that route and for want of 
over-bridges lorries and trucks have to 
wait the whole night on both sides of 
the railway line at the Icvcl crossing. 
because the gate-keeper will not open 
the gate in the night for fcar of acci-
dents. Because of that, thc road !ran"-
port capacity is adversely affected. 

When we talk about railway line 
capacity We forget the fact that both 
road and rail capacity arc needed for 
the country. Without roads, the goOds 
will not reach the railway station to 
be carried by the train_ At the receiv-
ing end also the roads have to carry 
the goods to the countryside. So, we 
should give the same treatment to 
both. My eamest request in this 
regard is that a good sum should bt, 
set apart, funds should be created and 
the problem should be boldly fa""". 

Then, a better national policy should 
be evolved and the coal price should 
be made unifonn throughout the coun-
try. There is no use having different 
coal policies in different areas. Then' 
should be a national coal policy 
throughout India. 

Lastly. I will make a local request. 
The Southern Railways will do well to 
run a tri-composite train by the metre.-
gauge route from l>iadras to the other 
end of Salem. In' thp broad-gauge 
route, via Jolarpet, there is a lot of 
erowd as trains are going to place:; 
such as Ooty. So. it is very necessary 
that the SJlem people should be i ~ -

ed by the metre-gauge. An equal di..-
tance metre gauge route is availabk. 
Therefore. I would recommend to the 



"" !;, 
i:

~ ~ .~ o
W ~ 

~ 1. i ~ ~ i i j  j ~ ~ ~ 
~ 1t ~ t i ~ J ! 

~ .~ i ~ ~
 ~ .r ~ 

li!I!!! 
~~

~~~~~
 

t~~i
~~rt~

~
~
ii

 
~~ 'Ii ~

~:: 
~
 

~i
~

r~t ~ ~.:
~~ 

~
i

~
~

~
~
:
-
i
 i...o, 

~
 

~
 

~
~ 

~-i 
~ ~ 1il 

~ I!5J"lw'lf: r: t
:~ 

'Ii ~
~ ~

i
~
 
t
.

~
 ~~

~t
~

 
~ ~ 
i ~ j ~ 'Ii 1 -

Iir i <to 'm .~ l 
I;: ~ t t

~ ; -
l! ~ ;" l 

~ i $ t ~ t ~ i ~
 r: i 

§ :-:r,il! 
:

i
~

 i
i

i
i~

i
i

~
 

': ll
u
d
d 

~
~rt

 
e.

~
nt

ii
 

co 
~
.
 

N ~ 
t ~ 

g ~ I ::: j i' ~ ~ i  -
! .. 'E :~ .~ i 

.1;: ~
r
 r ,rE 1i<It. j 

~~ ~ 'j *' 
Ii 

~ i ~ 
~ 
ae 

"'g 
t;: 

~
~
~
~
 
~
~
~
i
i
i
 
frjliri 

~
it~~

i~-
i 

~ar 

· !: 
i'j:!"i!

h h
at; 

i:~~
ia

 
!
U 

~~ 
~i

~~~ ~ 
~

 .~~
i ~

 
~ ~-t

~ 
~~ i ~

~it~. 
..1i1 

1 ~
~ 

.r:
-~

~
 ~i

~~i
i 

~:
~

~~~~~
i

.~ii 
t'l; 

Q 
l ~ ~ 

I· if ~.
: ~. t ~ ! AF ! ~ ~. ~

~ 1i -
! 'h<G! ! 

:~ ~ ! ! ~ f ~
 ~:~ 

.~~ 1 t 
~ 2 S 

'i l' .; t .~ I ~ ~
 ~ 't 

'Ii'''''' ~ , ~ "'01 -
~ ~ t; , ~ ~ ."", -; ';. .; ~ 

Ii E ,; 
l 

~ 
~ 

~ ~ i 
f ~ t 't II r:~ ~ 

i $ 
'If: 1i<I t 1 

r'; .. AF t,; i' ~ ti ~ i'l ~ r: ~ 
i i 



3775 Demands MARCH 2, 1960 faT Grants (Railways) 

"'""', ",,,,,-mt (~) 
~ ~  llR '1\1 ~  fiI;g f;r;:rii 

~ 

Shri M. R. KrisIma (Karimnagar-
Reserved':Sch. Castes): Mr. Deputy-
Speaker, after seeing the reports. sub-
mitted by the Railway Ministry to 
Uti, House and heari'lg thc speech of 
th • .' Railway Minister one wi\) not 
dther begin Or end his speech without 
congratul'ating the Railway Ministry 
for the work it has don" during thL, 
period of one year. 

15 hI'S. 

The hon, Minister while replying to 
the debate yesterday mentioned about 
rest houses provided for Class IV 
employees of the Railways. When the 
report of the Pay Commission was 
discussed in this House a'ld when a 
lot was said about holidays. I tried to 
find out as to how holidays were spent 
in various other countries. My 
grievance was that thc Government. 
though they extend a lot of holidays 
t.o the Central Government employees. 
do not generally provide them the 
places where they can spend vcry well 
these holidays and the result is that 
most of the employees waste their 
hard-earned holidays. Railway Minis-
try is the first to provide holiday 
homes in Kashmir a'ld other places of 
interest. Since the Railway employe,,, 
have the facility of travelling. holiday 
hom.". were a necessity. U they are 
fully utiliscd by the Class IV em-
ploy.,.... I think it would be very 
much appreciated by on" and all. 

The planners have pinned their con-
fidence 0" thc Railways for th,· 
fulfillment of the Plan. The Railway 
Ministry at every stage hav., been 
saying that they are doL .. g their bi 1 
to help the planners to achieve t!,.,ir 
olljective and the executive for the 
proper utiliS'ation of the Plan resource" 
and to speed up the work. When thi' 
'" the view of the Railway Board and 
'hl' Government, I think. perhap, it 
was not th" view of the Railway 
Board OJ' thl' Government to provide 

this facility only to certain ar"as and 
neglect the others. Though th" 
Railway admi'listration has made pro-
gress in various ways it has not done 
much to reduce the wastage. It is 
perhaps the tradition and custom with 
most of the departments or concerns 
in the public sector that with greater 
expenditure and greater return, thp 
wastage is also sometimes abnormal. 
This haa been perhaps proved true in 
the case of the Railway administra-
tion too. Many departments or 
sections, like the Railway Protectio:] 
ForCe and other Departments, have 
been brought in. but the way in which 
they are working does not convince 
hon, Members of this House or the 
public outside, The wastages in the 
RailwllYs have not been brought down. 
Allowing corruption to remain saf" 
with some of the high-ups, the wastage 
in the working' hours has become th" 
mO'lopoly of ,orne workers in th" 
Railways. I know many offices where 
people ju..t go in the morning. mark 
their attendance and go away and gu 
in again in the afternoon to attend to 
the day's work. This kind of wastag" 
is aJ!i\O there in the' ai a ~. 

There are some cases which have 
been brought to my notice about the 
utilisation of some of the very 
valuable equipme'lts in the Railways. 
Recently, the Railways have purchased 
some cranes, probably by paying a 
large amount of foreign exchangt!. 
Those cranes which were put iJlto use, 
one at Jhansi probably and the other 
at Sccunderabad, have been used by 
the offi"""s without heeding to th., 
advic.. tendered by eXperienced 
workmen. The result was that both of 
them had be.m broken. They have 
been se'lt to() the workshops for repairs. 
This single instance would go to prove 
that very valuable equipment is being 
used in a manner in which it ought. 
not be used and which will result in 
a very heavy 10M to the Railways. 

The Claim., Department in the 
various Railways is working above its 
capacity, This again prove. that a 
lot of c1aims are madC' either because 
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of loss or theft or because of breaking 
or variou valll8ble artIcles. Thl' 
oUler day ene of the hon. DePl1t)· 
Mi. .. i.ters, while aftswerinl a question, 
said that robberies and loss of 
Railway property is On the side of 
increase. These things will have to hl' 
put down. It is no good for th" 
Railway Ministry to come before this 
House and merely say that out of 100 

as~ ten or twenty eases 01' som£' 
mOl'(! cases every year arc in~ 

detected.' This will not e init~  

convince the House. The a en ( ~ 

appointed will naturally be satisfied if 
robberies or thefts 01' losses an' 
increasing, at the san", time the forc.' 
which has been appointed could detect 
one or two more cases every year. 
This practice is not going to help the 
Railway administration and the 
('ountry very mneh. 

11 has been ro ~ with 'cogcut 
reasoning-many of the hon. Members 
have proved it-that the basis on 
which the Railway administration lays 
new lines is not convi!lcing. When one 
seep.; the Railway map, on(' would 
T<'ally sec that the whole thing is 
located in onr are:. leaving thl' oth .. ,l' 
ar a~ for 8 long timt' un o e ~ . Onf' 

can understand areas like NEFA (J1' 

thE' industrial areas, when' sh'el 01' 

other basic things 'are produced, foJ' 
example, coal, getting some e rt n ~ 

over thl' other areas. Many ho,l. 
Members, even though they have be"n 
stressing the need f)f a ruilway link 
In their own area", did not fail 10 
mrntion thal the border arc" should 
get prcf£'renee. I would gl' ,!ill 
further and say that if the border arcas 
have to be provided with propel' com· 
munications, it should not be phased 
over thrl!<' Or fow' year. but should 
I:K: don" in one year's time with th.' 
assistancf> of the sappers a.'ld iner~ 

arid other engine"ring corps in the 
Defence DE-partment. They mu<1 
,;peed up the work in NEFA and ot ~  

border areas. Nobody would he"it.", 
to support th" i a~  Minish)' in 
1hir-: matter. 

But whi1e giving re eren ~ to other 
mdu..trial areas, tht' Rai1wB5' Minish,· 

should not forget the areas which arc 
also important in other matters. If 
steel is important for this oou. .. try, I 
lhiftk rice is also equally important. 
If an area which is producing a 101 
of rice is neglected, it would only lead 
to the feeline: that perhaps the 
members of the Railway Board have 
an aversion to rice and have got a 
liking for wheat, therefore they do not 
pay that much of attention to an area 
which produces enough of ric.'. 

Just now my hon. friend was telli:>g 
me about a line which was to be 
taken up by the former NS Railway, 
that is, the Nizam State Railway. 
Even though they had a lot of surplus 
when the railways were integrated-
unlike other Railways the Nizam State 
Railway left a lot of surplus and thal 
money has been transferred to the 
Central Railway-thl'Y did not meet 
the commitments which the Central 
Government made to thc NS Railway 
before it was take!! over. I refer to 
the railway link between Nizamabad 
and Ramagundam which is one of the 
very important railway links for which 
the people of Hyderabad and thl! 
present Andhra Pradesh Government 
have been often insisting. It ha, 
become a practice with the Railway 
Ministry to keep on beautifying, 
providing building, and other thing. 
at places wh"re they hav.. given 
railway facility, but it should become 
the practice of the Ministry to se(' 
that they first providco railway link. 
to backward areas from where person, 
and produce can bt· moved; later on 
they shoUld think of providing addi-
tional facilities Uk" cementing LIlt' 
platforms, providing good furnitur(' 
in the waiting rooms etc. These 
things can wait; the fir.t and forem""t 
thL .. g that the Stat"" (II' the area. 
~oneerne  in th" country would Iikf' 
10 have iloi rai ~  facility. 

Coming to rai1wa,v employee.;.;, 
'Would like to plead for 8 section 
which. is perhaps thl' most neglected, 
that is, the gangml'n \Yorking on the 
lines. I thil:Jk ther" wa.< no mention 
made in this House 'about tbb secti on 
twloich has Be .. " lIc:g'Jecled vcry badly. 
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have brought this to the notic£: of 
the General Manager, Central Rail-
way-giving him detailed infor-
mation, hut I did not get any inti-
mation from kim; hence, I would like 
th" Railway Ministry to attend to this. 

I think the Railway Minister is very 
considerate to his own ('ommunity. 
\h.. Scheduled Castes. Yesterda ... 
something was said here about promC:-
tion in the services. I would like to 
complab against the Railway Minisler 
for not filling the vacancies reserved 
for the Scheduled Castes in technical 
posts. When I met some of the officers 
who have been deputed lor m" 
purpose, they told me that though 
these posts hav" been rcservL'Ci, th(;y 
do not find suitable candidates. 
Th.. JUlilway Mini.try have 
startl'Ci very many schools, and 
we have only praise for them. But I 
want the Railway Ministry to start 
some technical schools so that not only 
Scheduled Castes, but even others, ca" 
be trained there. This they' can 
easily' do si ~ e they have well-equip-
ped workshops. I want \he Railway 
Minister to bear this is mind and sec 
tlmt Scheduled Caste and Scheduled 
Tribes candidates are tarined in such 
institutions so that \hey can fill up 
the vacancies in technical posts. 

Some of ·the recommendations mad" 
by the Pay Commissio!1 are really 
helpful to the railway employees, for 
n~~n e  thr".. paid holidays, 
mIrumum wages applicable to crume! 
labour and so on, but I think a lot of 
difficulties would be removed if the 
Railway Ministry can reopen their 
supply depots and allow the railway-
men to draw their rations or require-
ments from them, because the artie I!!. 
will' be sold at least at controlled 
rates, if not at subsidised rates. I 
also' see that the Ministry has 
encouraged the opening of consumer 
oo-operatlve societies, This will also 
help railwaymen to purchase their 
needs from these societies at cheaper 
prices. Most of the railwaymen who 
ar!! ,today feeling ttlBt they are not 
getting enough emoluments will be 
deftnitely satisfied if, these two things 
are given ,to them, 

Sbri Supakar (Sambalpur): We,arc 
now in the fifth year of th" Second 
Five Year Plan. In other .phc<es 
some amount of thinking about th€ 
shape of things to come in th" Third 
PIa!1 has taken place, and so at thi' 
juncture I am glad to find that th,· 
Ministry has brought out aver)' 
valuabl" and informative book I." 
called A Review of the PeTformanc1' 
of the Indian Government Railwflll" 
during the Second Five Year PIa" 
period in the Background of the pre-
vailing Economic Conditions, If w(' go 
through this booklet, We get a very 
rosy picture of the state of affairs of 
the railways, but if we go round th., 
cou.''ltry, we find cerlain very dL.quiel. 
ing features. Although we congratu-
late the Railway Ministry on \hI.' 
steady improvement and so far as 
their economy is concerned, we cannot 
help feeling a little concerned allout 
what \he average traveller 01' 

businessman (eels i!1 regard to lh' 
railways meeting or faiJing to me<'t 
the needs of the public, 

In this connection, I would submit 
that statistics may very often be a 
little misleading. When we lind 
numerous complaints of overcrowding 
J:rom all parts of the country, it is 
little consolation to be ~ i that \h, 
percentage of overcrowding is <:oming 
down. Since we are aiming at.1 
planned economy, si!1c" '"8ilway is a 
monopoly concern, and since other 
modes of transport like road transport 
arc very inadequate on accowlt of 
there not being roads and thc rivers 
not being bridged, it L. very ,,"scnlial 
that the railways should try their b,'st 
to remove the difficulties of passcng"rs 
and make adequate provision at least 
in the Third Plan to meet, liS far ., 
possible, their travel needs. TherefOl'c,-
I submit that when they formula'" 
the railway plan for th" Third Plan 
period, they should mak., adequate 
provision for reducing overcrowding 
to not merely 13 per cent. but uro 
per cent if practicable. 

In regar. to loods traffic, r beheve-
we are in a still wone position. When. 
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there is overcrowding in trains, we gl·t 
practical evidence of the i!lcapacity of 
'\he railways to meet til<' demands of 
1he public so far as pas.;engcr travel 
.i;J concemed. Bul, so far u... goods 
traffic is concerned, we cannot judge 
from. the performance of the railways 
whether they are able to meet the 
needs of the country, of the com-
men:ial section of the coun try, and are 
ill a position to foster the commerce 
of the country as well as they should. 
Statistics, no doubt, supply facts .. nd 
JIgures to show that there has be<'n 
increased volume of traffic, as regards 
both tonnage and money value. Bill 
We find a very disquieting feature 
which is described at para 14 of this 
booklet. I shall quote only one or two 
sentences from this booklet. At page 
)6. in para 14. it has been stated: 

"Products, which are mostly 
consumed locally like foodgrains 
and oilseeds, move only to .. 
small extent by rail, compared to 
total production. There is a 
decline in the proportion trans-
ported by rail under sugar, catton 
manufactures, jute manufactures, 
salt and to some exten t oilseeds, 
between the First Plan period and 
the Second Plan period, and mo.t 
of these are high-rated commo-
dities." 

One wonders if this deversion of 
of tramc to roads is not due to the 
fact of the railways not being able to 
meet the demands of the businessmen 
to transport theIr goods with the help 
of the railways. Therefore, I believe 
that Government would do well in the 
future years to give us some idea as 
to what the demand of the business-
men and the public is for wagons, and 
how far Government are in Il positi"" 
t() meet these demands. 

VCTy often, when We ask quest lOllS 
about the need for increasing tho! 
numb ... r of passenger trains and alse> 
goods wagons, we are told that there 
are not enough locomotives or that 
there is not enough line capacity. 
This limitation ot line capacity com ... " 
in the way when w" ask for the 

addition of small bogies to important 
trains running through the country. 

I would submit that these-factors. 
namely having more coaches, more 
wagons and better line capacity 
should occupy the attention of the 
Railway Ministry not only now but 
in the formulation of the Third Plan· 
as well. 

In this cOlUlection, I would just 
touch only one (leint about track 
fpnewal. which, I would submit, so far 
as the South-Eastern Railway is 
concerned, thst is, the area from 
which I come is concerned, is unfortu-
nately, the heaviest in arrears. -fl ... 
find at page 67 of the annual repol1: ot 
the Indian Railways that in the South, 
Eastern Railway, there are 2,571 mil"" 
at broad gauge railway lines, out DC 
which 750 Or nearly 30 per t'ent arc 
in arrears, and out of 925 miles of 
narrow au ~ railway lines, 485 miles. 
or more than 50 per cent arc in 
arrears. Consequently, the railways 
are forced to impose speed restrictions 
on as many as 147 miles of ·the narrow, 
gauge railway linL'S. Therefore. this 
is a matter which I submit should 
receive the attention of Government. 

Another aspect to which I w ish to-
draw the pointed attention of Govern-
ment is regarding the utility or thC' 
usefulness of th" Indian Railwa)' 
Conference Association, in respect of 
which caustic comments have been 
made by the Public Accounts Commit-
tee in their Twenty-First Report. 
They have stated at pagl' 39 of their 
report that: 

"With the integration of th.· 
entire railway system into a singrq 
unit, such netural organisation i. 
an anachro!1ism of the past.". 

You know. Sil', that when this as..-co-
ciation was formed. almost all th,· 
railways were private compani(·s. With 
the integration of almost all th,· 
companies into a Government concern. 
and after the Pakistan Railway. have 
ceased to be a member of this associa-
tion, not much useful function is 
performed by this association. On 
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'the other hand. this association has 
,rreated much difficulty so far as ll>" 
proper administration of the railway, 
is concerned. For example, I may just 
refer to on.. of the functions of this 
Indian Railway Conference A.<socia-
'tion and that is in regard to the,,' 
neutral control organh;ation. S') 
far as th,' neutral control 
junctions are concerned, we find at 
page 31 of the ann ual report of the 
'Railway Board that there are altoge-
'ther ten junctions, out of which two 
.junctions are at one place, namply 
Agra. thn'" others aTl' in U. P. and 
other five an' distributed through-
out India, but they ar" not istri~ut

ed rationally, and that creates diffi-
~u t  so far as the proper managem .. ~t 
and checking of the wagons etc. IS 

.("oncerned. 

Lastly I would submit that when 
'Govern';'ent plan for extension of 
railway lines in the Third Five Year 
Plan, they should giv., preference to 
eonnecting Rourkcla with Talcher; 
this will be a very easy proposition for 
'Government, becausf' there is al .... ady 
'a line from Rourkela to the Barsuu 
mines and to connect Barsua with 
a ~r will be a very easy job, bL-
cause the milage involved is very 
"",all, and I believe thE' survey a 1.0 
:bas already been done. 

Regarding the Dandakaranya ruil-
way lin.' about which ther<' wel'e 
qUL'Stions this morning, I would sug-
gest that they should connect Ba18-
. dila with Rayagada, because by doing 
so, they will be shortening the rail-
way line by about hundred miles as 
'L"Ompar"d with the prl'Sent arrange-
ment; th"y will not only soyI' a lot 
·of money but they will a ~ thl' 
'approach to Dandakaranya much 
"'asier than through the present align-
mC'nt. 

I hop,· Government will give the 
.eonsideration to all these points. 
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Shri Dasaralba Deb (Tripura): Al 
the outset, I congratulate the RIlil-
WLy Minister on his having alJocate<l 
money for the construction of th" 
raiiway line in Tripura from Pnthar-
khandi to Dharmanagar, At the same 
time, I must draw his attention t.o 
th" fact that he proposes to .pend 
only Rs. III lakhs during thi. fiscal 
year to construct the line. I would 
request that h.. should see that the 
construction of this railway line shot!ld 
b" expedited and it should be com-
pleted before the end of this Y"o r 
its<,1! namely, befor .. the end of 1960 
itself. 

It is needless to point out the U'uns-
port difRculties under which the peo-
ple of Tripura have been sufIering at 
presl'nt, for, as the hon. Minister is 
we:1 aware, OUt Territory does not 
have any i ro ~  road communir-.8-
tions Or an,Y railway lines. So we 
art' left with the service of airlifting. 
Very .recently our people have be.."'11 
facing another difficulty. I do not 
know why the Communications Min-
istry, particularly th.· Indian' Airlin.s 
Corporation, has reduced th". numbEr 
of its freight Hights from Calcutta to 
Agartala since the 1st of January 
1960. F.-om that day, our people have 
been sufIering very much. Trade in 
T"ipura State has come almost to a 
standstill. Many goods are btoing 
a~ u u a e  in the godowns. Neither 
can we carry essential goods from 
outside Tripura into Tripua n01" can 
we move our agricultu.ral products 
from Tripura to outside. This is 
bE'eaus" airlifting i. very costly . 

S"condly, th,· proposal which na. 
now been made to construct a n(:\\p 
railway line from Patharkandl to 
Dharamnagar. thl! north-castern town 
of Tripu.ra, will not help much. This 
line does not L'J1ter into the Tripur:! 
State morC' than 10 to 15 mil.,". So 
l'v"n wben th" construction of Ihnt 
line is completed, we shall not get 
much facility by way of railway 
transport. If we are to get transport 
faeiliti@s, tbat linE' has to be ext£'ndPd 
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f,om Dharamnagar to Sabroon, I.h£ I 
IS, via Agartala. Then TlI'ipura will 
a ~ a railway system inside its 
territory, The mileage involved is 
only 200 or so and it is not ~r  

costly, If the Railway Minister 3nd 
the Finance Minister makl: an en e~  

our in this regard, It will not be 
very difficult for them to find the 
monl'Y for thb, This is an inacct"ssibIP 
area and also a Vl"lI'Y backward area. 
l! we want to develop the State, Wl' 
mu."t have some sOli of improved 
methods of communication, The most 
d('sirabl{' communication!'; i~ tht' rail-

a~  ~: ~te  

Because of thE-' lack of this com-
munication system. what are the diffi-
culties ~ arc facing in OUT StatE'? As 
l'cgards (~ sentia  goods, w(> have to 
pay higher prices than those prevail-
mg in the rest of India, because evcry-
thmg i~ being carried by airJifting or 

by road transport, Both are costly, 
mOTe ('ostly than if they were l.'arricd 
by raiJway, Secondly, mor<' than 90 
per ("('nt of our people ~r  peasants. 
Our N'onomy is mainly a ~ . ant eco-
:lorn;.-'. It i~ also an ,undeveloped u.rca. 
W" must dpvelop agricultu.re, W,' 
hnv{' been fal'ing serious food rise~. 

Every year we havp to take rice froDl 
th,. Centre, Last year itself, we had 
(0 pay about Rs, 30 lakhs for tram-
port of goods to the Pakistan Rail-
ways. This was On government 
account, Besid"" this, the trading 
section, businessme!1, have been 3. ~ 

jng more than a crore of ~u ees yearly 
(0 the Pakistan Railways as transporl 
eharges. If a railway line is devt'-
Jop,'d in our State its~  we c'an save 
all that money and utilise it in Jlher 
nt"vC"Iopmmt works. 

Again, becaust' we have to develop 
our agriculture and increase our Pl'O-
duction, we have to distribute ferti-
lisers to our peasantry. Fertiliser 
also is very costly becalL"iC' w(' have 
to airlift it. Our peasantry can hard-
ly UtiliSl' such costly fertiliser, bC"C8US{' 
__ they have no money to pay such a 
high price, 

In this connection, I wan t to bring 
to t (~ notice of the House on£l very 
interesting fact. In C'arlier years, 
Tripul'a has been a very fine »ine-
apple growing area, I think »er:laps 
it is one of the best pineapple grow-
ing areas in India. But for the last two 
or three years, due to lack of trans-
port facilities, and there being no 
market fOr it in Pakistan, the price 
of pineapple has come down to as 
low as Rs. 3 to 4--so tin ~ even 
less-per 100, For that reasoH, tile 
producers could not get eVf'n their 
cost of production, That is why l',nc-
appl,' production is gradually del'l'c .... -
ing there and our eo ~ cannot (,OA-
tinuc that cultivation, 

A. ... regards jute also, if you com!J<J.l'E:.' 
the· prices, you find that every yC'dr 
there is a per maund i ~en (  of 
Rs, 5-Rs, 10 from the Calcutta 
prict'. So is the cas£, with cotton and 
other agricultural products. The 
prices are much lower than th.' cor-
responding prices in the l'f'st of 
India, 

That hi why if we hav(' a rallway 
system inside Tripura-if We. develop 
and extend the railway Ii"" us I ~ e 

suggested-we can develop our agri-
culture itself. Besides, at present, we 
havt> no industries in our State, nei-
ther la.rgr industrie5 nor mediurn-
sizto industries. Every ypar W(' find 
that in our budget a ct'rtain amount 
of money is nllotted for this purpcse, 
Last time there wo:-; a provision of 
fig, I lakh for starting a medium-
size industry-a factory, But they 
eould not spend that money bl.'Cuu<,;c' 

they cannot arr~  ih(.· machirlt'J'Y 

insidf' TripUrL.l. It cannot bl' can ied 
bv small trucks. Also thl' roads an' 
n'ot properly developed for carr,;;ng 
such heavy traffic. They af(' u.:;ing 
some 5'-ton o.r 3-ton trucks, The 
roads cannot bear hl'3vit'f' tl'<tn"poI'1. 
That difficult)' is there, 

Tha t is why I hav(' been ul'gmg 
again and again in this House, :Uncc 
1952, for providing us a railway line, 
I find that ultimately they are trying 
to reach the ca,tern border of Tripura 
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by the construction of a railway line. 
But it shou'd not stop there. It sh(\uld 
be extended :hroughout the whole 
Tripura State, at least to the southern 
portion. The House must also re-
member that Tripura is a bOoO.'der 
State. It is encircled On three .;ides 
by Pakistan. So from the point of 
defence also, it is absolutely necessary 
that we must develop our communi-
cation system. 

The Railway Ministry proposes to 
spend Rs. 10 'Iakhs this year. I would 
appeal to the Railway Minister that 
even if by the middle of the year the 
work could be proceeded with beyond 
that possible by the al:otment, then 
lack of money srould not stand in 
the way. (He should provide mon° 
money and he should see that chi' 
line is completed this yellr itself. HE' 
should  convince his Cabinet colleagues 
and also the Planning Commis.ion 
that at least in the Third Five Year 
Plan. if not in this year, this line 
""ou'd be extended upto the Southern 
portion of Tripura, that is, llpt.o 
Sabroom. 
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Sbri T, Subrahmanyam (Bellary i, 
Mr, DeputY-Speaker, Sir, our rail-
ways happen t,o be the greatest 
nationa I undertaking in which w'., 
will hav" made an investment 01 
Rs, 2,000 crol'C' shortly, Some han. 
Members were expressing an aplJfc-
hension that a conflict has been allow-
ed to arise between the various e.~ 

of transpoJ't in our country, ti'at 
railways are in conflict with l"oad 

transport etc, I am sure that ,n a 
developing economy there will be 
very great need for all these modes 
of transport to be fully developed and 
also to be fully utilised, My fear 
i, th,', u ti ~te  non-develop",,,,,t 
and non-utilifiation of these various 
modes of transport to th(> maximum 
will b.· the bottle-neck in our devp-
loping economy, In the third F,ve 
Year Plan ~n We try to achievf' 
,clf-sufficiency in the agricultural 
sector and a self-sustaining or a self-
generating economy in the indu,triaf 
,eclol', all thesc modes of transport 
will bave a full role to play and a 
very significant role to play, I am sure 
the Railway Ministry win do every--
thing possible t,o avoid this conflict 
between the various modes of trans-
port, With regard to the new lilies, 
priority must be given to the defence 
and the development and eXpIllL.ion 
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Ministry to take up this matter 
early as possiblo. 

3794-

of our steel industry. Taking into 
consideration fully all these factories, 
I feel that we must attach i o.rtan ~ 

also to the balanced regional develop-
ment of the various areBS of ow" 
coun try. In the South also, there is 
a feeling that the railway extensit)oo, 
havl' not been done in a satisfactory 
or the desired way. Aftel' the r~

organisation of States, there is great 
urgency for this, besides the econo-
mic development of the o:ountry. 
About a couple of years back, the 
survey of a new line between Kot!lIr 
and Harihar was almost ordered 
and it was about to be taken up but 
for some reason it was postponed. 
With regard to the railway line irom 
Raydrug to Chitaldrug in the Soulh-
ern zone, the survey was completed. 
I am only giving illustrations. Thert, 
arc several such lines which should 
be taken up and with eVOn =a1l 
t.'xlensions so much of economic 
development could be promoted and 
large areas could be thrown open 
for progress. 

It is gJ"atifying that we have achicv-
(<i self-sufficiency in the production 
of locomotives, coaches and wagons. 
Chittaranjan are manufacturing ab"ut 
170 locomotives per annum while thl' 
TELCOS manufacture about 100, 
Our coach position is quite satisfac-
tory. The Perambur works are 
manufacturing about 380 coaches and 
with the recent introduction of .he 
second shift, the position is bound to 
improve. Therefore, I am sure more 
trains could be put into the various 
lines. 

I suggested two years ago that a 
faat express train should be rtln 
between Bijapur and Bangalore via 
Gadag, Hospet, Be1lary and Guntakkal. 
I was informed at that time that the 
position with regard to the locomo-
tives, coaches, etc, was not satisfac-
tory and when it was satisfactory. 
this question would be taken up. Nvw 
that self-sufficiency has obviously 
been achieved, I am sure we are In a 
position to take up such things. There 
is great urgency far these express 
trains and I appeal to the Railway 

.... 

We are now trying to export iron, 
ore from Bellary In large quantitl"", 
It is a foreign exchange earner. Son,,, 
millions of tons are proposed to be-
exported, Therefore, I suggest ,h3t 
the Guntakkal-Hubli metre gaUlle 
line may be converted into broad-
gauge or at least the Guntakkal-
Hospet line, within II\Ihich area :ies 
th.is huge iron ore reserve, may bt. ... 
converted into broad-gauge, imml,-
diately, 

Som., amenities have been given. 
Sleeping accommodation was Q18de 
available previously in 26 trains; now 
it is available in four mare trains, 
Two types of sleeping coaches-two 
tiel' and three tipr-have also been 
introduced which is to be welcomed 
and passengers coming from dismal 
place., from the South from Kerala.' 
Mysare, Andhra 01' Madras or from 
the east £rom Bengal or Assam dlld 
other places will certainly welcomt? 
iI, I am sun' this will bring abo ... t 
more integration and unity to some 
extent and therefore, I particularly 
welcome it. Accommodation has 
been set apart to third class passen-
gers travelling long distances, which, 
is also another welcome feature. Sut 
I have received complaints coming. 
from Madras, Mysore and other plac-
es that this is not regularly enforced, 
At the .tarting place, Madras or 
Bombay for instance, the passenge .... 
get into these coaches and reserva-
tions are properly made but in th" 
intermL'tfiate stations a lot of over-
~ro in  is allowed and they eX-
perience much inconvenience, I hopft 
the Railway Ministry will look int .. , 
these matters and prevent these 
thinc-. 

-nl'll'f ",,",uf· ~ 1f(t-
~  "r..; ~ii 'fi1I' ~. RlIl II1lT ~  ~ 
~ -of m ~) <ft;f·>J.1fIlf tt III1'W 

~~.~  i ~ 
~r.. ~~~r~ .  

~~r r.. i t ~ i ~  
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Mr. Depllty-Speaker: Shri Aura-
bindo GhosaJ. Not more than 10 
minutes. 

Shrl Allrobbulo Ghosal (Uluberia): 
Though I have given a number of 
cut motions covering all aspects of 
the railways, but because the time at 
my disposal is very short, I shall 
contine myself to some important 
points only. The tlrst problem which 
has been emphasised by many hall. 
Members and which we are facing is 
in regard to over-crowding in trains. 
In order to reduce over-crowding in 
trains, at least two things must b. 
done. First of all, the railways them-
selves should provide more ac("o-
mmodation by adding more bogies in 
every train and they should also in-
troduce more trains. Also, they 
should divert the travelling public to 
other forms of transport. In order to 
provide more accommodation, the 
railways should attach more, bogies 
to the trains and also introduce more 
additional trains in order to cope with 
over-crowding and solve the problem 
of over-crowding. 

My second suggestion is that there 
should be a liaison committee which 
should consist of representatives of 
the Railway Ministry and the Minis-
try of Transport and Communications 
so that the schemes can be taken up 
and executed in a planned way, There 
is no use of laying of roads parallel 
to the railway lines because that will 
not solve the problem of over-erowd-
ing. Unless the iToads are developf,d 
in the rural areas so as to link lite 
villages, and unless the travelling 
public are diverted to other forms of 
transport, .. the problem of over-crowd-
ing is difficult to solv(', 
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iIIb' next point is with regard to 
catering. Catering service is deterio-
rating day by day. We are assured 
by tho hon. Minister that with the 
abolition of the railway restaurant 
c&r!J in the trains running for long 
distances, food packets will be avail-
able for the pasaengers. But we find 
that except two or three big stations 
Uke Howrah and Delhi, the food 
packets are not available in any other 
station and this causes much harass-
ment to the travelling public. At 
_ stations, catering is done by both 
tIIa station restaurants and the pri-
vate contractors, and so, in competi-
tion, the quality of the food is gra-
dually deteriorating. 

I would next like to mention about 
the difficulties and rusadvantages Lbat 
are being experienced due to the 
condition of the restaurant care 
attached to the vestibule trains. 
Neither they stock adequate quantity 
of food to be supplied to the passen-
gers who travel in the train nor arlO 
the seats adequate enough to acco-
mmodate all the passengers who travel 
by the vestibule trains. So, I would 
like to make a suggestion, namely, 
that folding wooden planks or trays 
may be provided at the back of each 
seat as in aeroplanes so that the pas-
sengers may take thei.r meal in the 
compartments themselves. 

A.. regards the condition of the 
suburban trains in the South-eastern 
Railway. I would like to submit thai. 
there is no amenity provided to the 
passengers in these trains. Drinking 
water is not available; nor is t er ~ 

any water in the lalorines. There ~re 

no lights; there arc DO fans. For 
several weeks no sweeping is don" 
even in the compartments. Conditions 
are horrible in the suburban trains 
ot the South-eastern railway. 

1 would now like to deal with some 
,"icvances or demands which are be-
ing ventilated from West Bengal re-
garding the opening of new lines. I 

suggest that a line from Santragachi to 
Bistupur via Arambagh should be 
constructed. This is an important line 
because Armabagh is growing and i. 
becoming an important town. It is 
within 30 miles from the city of Cal-
cutta but it takes about one day tD 
go to that town. Naturally, there is a 
demand from the people of that area 
for a new line from Santragachi tD 
Bistupur via Arambagh. There i. alsD 
a great need for a line from Kharag-
pur to Haldea. Haldea is the place 
.... here the new subsidiary port is 
going to be built. 

Another demand which is being 
made every year is with rellard to 
the HDwrah-Amta light railway. The 
demand is that this Une should be 
taken up and made a broad gauge 
line. 

Another demand which was pre-
viously taken up in right earnest and 
has ben shelved since some time past 
is in regard to the circular railway 
around the city of Calcutta. It i. es-
sential for reducing the congestion in 
the trams and buses at the present 
moment. The other two points I 
wan t to men tion arc as regards the 
electrification of thl< Howrah-Kharag-
pur section of S. E. Railway and also 
the electrification of Sealdah section 
of the Eastern Railway. 

I would now like to refer to some 
of the difficulties which are experi-
.'nced in the Howrah station. Recently 
the railway administration has set up 
turn-pike gates and it is very difficult 
for children and the women  folk to 
enter into the station during the 
peak hour. So, I submit that the 
turn-pikes may be dom' away with. 

Regarding other things, the coun-
ters at Howrah station are very 
small and inadequate in number. 
Naturally on Saturdays and other 
holidays, it is difficult to get tickets, 
So, provision has to be made for 
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opening an extra counter. Other-
wise, people cannot purchase tickets 
for travelling in their respective 
trains, even though they stand in 
queue fO<' several hours. If they do 
not purchase tickets at the counter 
and if they get the tickets from 
the guard or the ticket-checkers, 
they are penalised. So, if any 
passenger is not able to purchase the 
ticket from the counter, he should be 
allowed to purchase it from the guard 
or the checkers without any penalty. 
In that respect, the law has to be 
amended. 

Another point I would suggest is 
the introduction of motor trollies for 
taking away the luggage from the 
Howrah platform. This is the most 
congested platform. If one train 
comes late, it is impossible for the 
passengers to board the train and it 
is very dilllcult to remOVe the lugga-
ge by hand-driven trollies. In other 
countries, in congested stations, the 
5ystem of motor trollies is there. So, 
I would request the hon. Minister to 
look into this matter. 

As regards the demands of the 
workers regarding the Pay Commis-
sion's recommendatiolloC;, I would re-
quest th" hon. Minister to meet the 
representatives of the Union, sO that 
the grievances which are real may b .. 
redressed and they can come to an 
agreed solution, in order to get bet-
ter work from the workers. 
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Dr. Paahupa,ti Mandal (Bankura-
Reserved-Seh. Castes): Mr. Deputy· 
Speaker, I congratulate the Railway 
Minister for building the rolling stock 
and for achieving the targets of the 
Second Plan m scheduled time. But, 
at the same time, I may bring to his 
notice that he is not paying proper 
attention to the Bishnupur-Santragachi 
line. The people of Burdwan have a 
long-standing desire to have this line. 
It will pass through the densely-po· 
pulated areas of West Bengal, Ban-
kura, Midnapur, Howrah and Hooghli 
and will touch the world-famous 
places Of Jairambath, Kamarpukur 
and Radhanagar, the birth place of 
Raja Ram Mohan Roy. The Chief 
Engineer of the then BNR Railway, 
Mr. Trouloch, surveyed this line and 
said that the cost of construction of 
this line will be realised within ten 
years by transport of coal only. It 
wiII be a second approach line direct 
from South Bihar to Howrah. It will 
"emove congestion of Kharagpur-
Howrah line and congestion of 
Kharagpur yard. It is only the cons-
truction of 5D miles of line. The 
mileage will be 5D miles less than 
the line vill KharalPur. So, I am 
pressing for this line to be taken up 
in the Third Five Year Plan. 

From every section of the House 
hon. Members have been presaing 
hard for electric trains etc. I have 
been pressing for the diversion or 
one of the Delhi-Howrah trains trom 
Gomoh or Asansol via Adra Kharag_ 
pur since 1952. The people of Puru-
lia, Bankura, Midnapur and Orissa 
suffer a great diftlculty to travel up-
country. If the train is diverted, pas-
sengers trom Tatanagar also will get 
this facility. Only passengers from 
Burdwan will lose one train, but 
there are several trains running trom 
Delhi to Howrah through Burdwan. 
So, I earnstly request the hon. Mi-
nister to look into this matter so that 
one Delhi-Howrah train may be di-
verted. 

There is a BDR Light Railway run-
ning from Bankura to Rayna which 
does not cross Damodar River to 
reach Burdwan. There will be a uni-
versity at Burdwan for Purulia, Ban-
kura and other areas. So there is 
Immediate need for the easiest and 
the shortest link to Burdwan from 
these districts. It these are connect-
ed with Burdwan it will be a boon to 
these areas. 

There is a rumour that the BDR 
Light Railway line will be removed 
under the direction of the Railway 
Ministry on the plea that it is run-
ning in deficit. May I know, Sir, how 
far it is true? It will be better if 
this line connects Durgapur with 
Jamshedpur which will be an urgent 
need in the near tutu .. e. 

Recently crimes have been occur-
ring at such a high ra Ie and so ofte.'! 
in running trains that there is a gene-
ral feeling of insecurity amongst rail-
way travellers. It should be looked 
into with keen interest so that pas-
sengers may travel safely as before. 
I may suggest that the Railway Pro-
tectiOll Force should have the same 
power as the Police have. 

Zonal Railways USC""' Committees 
should be formed with MPs from that 
zone particularly so that they may 
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look into the problems and suggest a 
solution at an early date. Otherwise, 
a change may happen without asses-
sing the diftlculty which w1l1 come up 
after the change. Moreover, I suggest 
that if a thorough change is going to 
be made, it should be brought to the 
notice 01. the MPs of that area :in the 
Zonal Consultative Committee at an 
early date so that great hardships do 
not arise after the change. 

Though there is a general impres-
sion that the Scheduled Castes and 
Scheduled Tribes candidates have 
been appointed in a large number, yet 
I think that they are lagging behind 
in fulfilling the reserve quota. More-
over, in the case of promotion, reser-
vation is not maintained though there 
is a standing order to that effect. 

I am pointing out one thing more 
serious and that is, some candidates 
had been selected by the Railway 
Service Commission as probation 
guards in 1958 for S. E. Railway and 
now they have been informed througil 
a circular that they will not be treat-
ed as selected candidates if they are 
not appointed by the 31st March, 
1960. Now a fresh advertisement has 
appeared in the newspapers for the 
recruitment of guards. Why has such 
an anomaly happened? If the zonal 
difficulty arises, then the Railway 
Service Commission may s.olve the 
problem. I request the hon. Minister 
to look into this matter and do the 
needful for appointment of the previ-
ously selected candidates. 

I also suggest that thooe who sur-
vey the new lines should themselves 
be put in charge of constructing them 
in view of their previous acquain-
tance during surveying, SO that the 
progress of construction may run 
smoothly. 

I know there is great dissatisfac-
tion about seniority among the tem-
porarily recruited oftlcers who have 
becn confirmed latcr on. Their seni-
ori ty will be fixed according to the 
date of confirmation as provided by 
the general rules of O.M. dated 
14-7-58. I suggest . satisfaction has to 

be maintained among the railway 
staff and thereby trains may run 
smoothly, there may be less accidents. 
speed of other work will be in 
appreciable progress. 

Lastly, 1 find that passenger ame-
nities are far inferior in the South-
Eastern Railway, especially between 
Kharagpur and Adra. There should 
be minimum amenities in each sta-
tion such as passenger shelter welJ-
protected from scorching sun and 
rain, over-bridges for both sides, 
sufficient lighting arrangements, 
d.-inking water throughout the year 
and approach roads. 

I hope the hon. Minister will pay 
attention to all these things. 

Sbrl Nanjappa (Nilgiris): There is 
a proposal to lay a new line in th.,. 
Southern Railway from Mettupala-
yam. It is to be laid in B developing 
industrial area, and it is for six 
miles. The proposal is that the in-
dustrialists pay the amount in ad-
vanCe as loan. There is another pro-
posal for laying a line from Mettupa-
layam to Erode. In that area there 
are other industrial concerns spring-
ing up. Loans may be raised in ad-
vance in that caSe also. 

It is not merely a question of th.,. 
industrial concerns. All the hill pro-
duce from the Nilgiris have to move 
from Mcttupalayam. Trainloads of 
potatoes mOVe for six months in the 
year, beSides tea and coffee from the 
hills, as also vegetables. 

The proposed new line will shorten 
the distance by the existing route by 
nearly 30 miles. So, any industrial 
factory, businessman or trader will 
prefer this route and advance money 
so that he may make more profit by 
taking the shorter route. This tract 
also goes along a very rich area. The 
people in that area also will be pre-
pared to advance money. (Interrup-
tions) . 

Mr. Deputy-Speaker: Order, order. 
The House should always remain 
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pieasant to the eye and intere.ting to 
the ear. When there are so many 
voices conflicting, one cannot follow 
the Member speaking. 

Shri NaDjappa: By adopting this 
new approach, the railway. may give 
preference to arc.... where the peo-
ple give loans for n ... w Jine •. 

Next, about over-crowding in com-
partments. Whether it be in Madras 
or in Delhi, bookings are madE' well 
in advance; the result. is that 
tickets are not available two or three 
days in advance. Even in third class, 
there is a good deal of rush. One 
difficulty which is vcry commonly 
noticed is that the railways issue 
more tickets than there is accommo-
dation in the compartments. Even 
the Jnost unscrupulous personnel 
would not be willing to take in more 
passengers than is warranted. The 
I-ailways punish a person if he 
travels without a ticket, but there 
is nothing which prevents more 
people travelling in a compartment 
than there is accommodation. This 
custom of issuing more tickets than 
there is accommodation must be put 
an end to. 

An Bon. Member: The hon. Mem-
ber does not want any tickets to be 
i •• uPd? 

Shri Nanjappa: I want that they 
must iSSue only as many tickets a. 
there i. accommodation, but they 
should not pack pas.engers like sar-
dines and send them to their destina-
tion. 

Another thing that I noticed la.t 
time, while going from Delhi to 
lIIIadras in the .leeping coach was 
that it was very .haky. It i. impossi-
ble to sit and much less to lie down 
and stretch one.elf in comfort. One 
of the ladies in the compartment 
rightly remarked that we had not 
been thrown out of the compartment 
but We were .till in our seats. The 
sleeping coach runs over thousand 

miles or SO but it is so very shaky 
that it is impossible either to sit or 
to lie down. 

Again, while travelling from Madras 
to Delhi, I found that even in the IIrst 
class compartments, the doors and 
windows were so iIl-lItting that We had 
a lot of smoke, coal dust and so on 
even within a short distance. 

When the carriages are in such a 
condition, the hon. Minister nePd not. 
think of exporting them to forei", 
countries. 

Also, there was another thing which 
noticed while coming from Madras. 

One of the coaches developPd some 
trouble at Itarsi. That was detached, 
and in its place, anoth'er coach was 
attaehed in the middle, and again, 
they were doing repairs to that car-
riage. The result was that We rea-
ched Delhi two hours late. Such was 
the condition of t.ravel. Such olel 
coaches etc. must be removPd. 

I would like to say a word regard-
ing the canteens also. The hOIl. Mi-
nister was telling us that they are 
giving people very cheap food wortb . 
about four annas or three annas. But, 
when quality is taken into considera-
tion, it is practically nothing. It is not 
at all sustaining; it i. not wholesome. 
Ther .. is no point in supplying merely 
cheap food; it must have some real 
nutritiVe value. 

In this connection, I would like to 
cumplain about the insanitary condi-
tions in which food is supplied. In the 
Madras station, the breakfast suppli-
ed is kept On the platform, and it is 
full of lIies. Formerly, When food 
was served from the dining cars, it 
"sed to be offered in a covered form. 
But, nowadays, they supply food with-
out any cover, and the items suppli-
ed are very cold also. Moreover, In 
the case of the South Indian meal 
which contains a lot of liquid items 
such at buttermilk, rasa'" Rnd sambar, 
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they also spill and these are brought 
in that state. Such was the slate of 
the catering done even from the din-
ing cars. 

So far as departmental catering is 
concerned, I would submit that that 
is good. Government want to abolish 
the contractor system. I welcome it, 
and J am in favour of departmental 
catering. Whereas over the contrac-
till: system We cannot have any con-
trol, in the case of departmental ca-
tering, we can have control, and 
wholesome and good food can be 
supplied in a sanitary conditiolL 

Sbr; R. Narayanasamy (Periyaku-
lam): Mr. Deputy-Speaker, Sir, 
rise to speak a few words Oil the 
Railway Budget. First of all, I thank 
you for giving me an opportunity to 
speak at l<",st now. 

Sbri Kallka Sinrh (Azamgarh): 
Even then he is not availing of the 
opportunity. 

Mr. Deputy-Speaker: The last 
speech is heard with more attention. 
Therefore, I calk>d him now. 

Shr; R. Narayanasamy: I believe the 
hon. Railway Minister wi11 excuse me 
for bringing to his notice some of the 
loeal, yet pressing, problems of the 
public of my area that has .~nt nle 
to this august Chamber. 

The Kodaikanal-Gudalul' Railway 
line was under the contemplation of 
the Government from 1889 when tbe 
Madras and Travancore Governments 
made an agreement regarding the 
waters of the Periyar river. In 1895, 
a survey was made. In 1897, after the 
completion of the Periyar dam, the 
Government granted permIssIon to 
Messrs. Wilson and Company, Madras, 
to construct a light railway from 
Kodaikanal railway station,-then Am-
mayanaickanur railway station-which 
.lies between Dindigul and Madurai 
.railway sfations, to Gudalur within 
two years. The said company failed 
in floating the capital wanted within 
the period allotted and thus the per-
mission gnnted automatically expired. 

Then the Government made several 
surveys till 1920. After the close of 
the First World War, the Government 
sanctioned in 1920 this line under the 
post-war reconstruction scheme and 
directed the District Board, Madurai, 
to intimate to the Government within 
two years whether it was willing to 
take up this work, as the then South 
Indian Railway Company and the two 
planters of the Kannan Devan HilL_ 
were willing to undertake the work. 
Then in' 1922, the District Board of 
Madurai intimated to the Government 
to cancel the sanction of the Kodai-
kanal Road-Gudalur railway line and 
requested sanction for the construc-
tion of the Madul'ai-Bodinayakkanur 
line. Accordingly, the Government 
cancelled the order sanctioning this 
line and permitted the construction of 
the Madurai-Bodinayakkanur line. 
Then the work on this line was taken 
up in 1926 and completed in Novem-
ber, 1928. On 1st January. 1942, this 
line was dismantled on account of the 
loss sustained for the last 13 years and 
want of materials due to war opera-
tions during the Second World War. 
Mter the end of the Second World 
War, the then Government in 1945 
sanctioned, under the post-war 
reconstruction scheme, the Dindigul-
Gudalur line and ordered traffic and 
engineering surveys which were com-
pleted in 194'1. and allotted a sum of 
Rs. 1 crore in 1948-49 for this line. 
Following the transfer of power to 
the Indian people in August 1947, the 
Kashmir operations started and this 
matter was deferred. 

In 1949, the Madras Government re-
commended to the Cen tre to take up 
this line which would be a paying 
proposition. It is learnt that the traf-
fic survey has already been made and 
a report sent to the Government that 
of a11 the South Indian Railway lines. 
the Dindigul-Gudalur line is the only 
line whlch would conn""t all the Im-
portant viIlages and markets and 
would be a paying one. If the dis-
mantled line of Madurai-Bodinayak-
kanur is reconstructed it would work 
at a loss as in the past unless the 
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Dindigul-Gudalur line is constructed 
and lined with the dismantled line at 
Then!. The said Chief Engineer also 
seems to have written to Government 
to expedite the construction of this 
line to Gudalur preferably and profit-
ably from Dindigul itself. The Vai.ai 
dam lies within 6 miles south-east of 
this line from Periyakulam which is 35 
miles from Dindigul. From Periya-
kulam to Gudalur it is 37 miles. This 
line is about 72 miles altogether. Th" 
Periyar Hydro-electric work recently 
completed at a cost of Rs. 10' 25 crores 
lies at the tail end of this line. 

This is not my personal demand. 
Almost all the Panchayat Board Pre-
sidents and the Municipal chairmen 
in the taluks of Dindigul, Nilakkot-
tai and Periyakulam have pressed this 
demand and have sent in their reso-
lutions . to the Railway Ministry. If 
this line is opened, the commercial, 
industrial, agricultural and the rural 
development of this region, that is the 
western part of Madurai district and 
also the high range of Kerala State 
would be improved to a great extent. 
The people of this region have been 
demanding this line for over 70 years. 
So, top priority should be given and 
every effort should be made to expe-
di'te the opening of the Dindigul-
Gudalur line. 

I suggest that the Bodinayakkanur-
Cochin line may be opened. This line 
not only passes through the western 
ghats, full of tea, rubber, cardamom 
and other upcountry plantations and 
forest wealth but also conneets the 
port of Coehin with Madurai and other 
adjacent districts, thereby giving a link 
to the State of Kerala. This new line 
will improve the import and export 
trade in these parts to a great extent. 
The Bodinayakkanur-Cochin line will 
be 100 miles in length and it will defi-
nitely turn the careers of lakhs and 
lalth. of persons. (Interruptions). 

Mr. Deputy-Speaker: Order, order. 

SlIrl ... Naray8lUl88Jlly: This new 
railway line is really a boon to the 

planters, farmers, labourers and mer-
chants in these regions. Hence I urge 
upon the Railway Minister to take up 
this matter and get the whole line 
surveyed as early as possible. 

I am glad that the electric traiDs 
are going to be extended to Villupu-
ram from Tambaram, that is, from 
Madras to Viliupruram. As a good sum 
has been set apart for this, diesel 
trains may be introduced between 
Virudhunagar and Dindigual "ia Mad_ 
urai. 

It is learnt that the Madurai-Bodi-
nayakkanur railway is running at a 
loss. This is something which should 
cause concern to all those who are 
interested in making the railways both 
efficient and profitable. One of the 
main causes responsible for these 
losses is the formidable competition 
offered by road transport. So, the 
only way to minimise losses on the 
Madurai-Bodinayakkanur railway is to 
make it more serviceable to the people 
of that area. 

At present the passengers as well as 
the trading community thot like to 
transport their goods take the services 
offered by road transport. One prac-
tical way to reduce the losses on this 
railway is to create more Out Agencies 
so that the people living in the interior 
may also avail themselves of the ser-
vices offered by this railway. This 
suggestion of mine can be implement-
ed without any difficulty. If this care 
is not taken, I may warn the Railway 
Administration that it would lOSe even 
more revenues in years to come due to 
the formidable competition offered by 
the road transport whose network is 
spreading far and wide in this coun-
try. 

17 Jars. 
Mr n"paty-Speaker: The Railways 

would not listen to his suggestion 
unless he responds to my ring of the 
bell. 

SlIri ... Naray_y: The hon. 
Deputy Minister came to our parts 
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and hl' found that there were not 
enough passe"gers between Madurai 
and Bodinaikanur. I bring to his 
notice that the Railway Ministry is 
running this train from Bodi to 
Madura! unnecessarily (InteTTUptions) 

Mr. Deputy-8peaker: The han. 
Member may now resume his seat. 
am calling the hon. Minister. 

SMi Sbahnawaz Khan: Mr. Deputy-
Speaker, I am very grateful to the 
han. Members who have taken part in 
this discussion. I would very much 
have liked to reply to all the points 
raised by every han. Member; but, 
a. the hon. House would appreciate. 
in the short time that is at my dis-
posal, it would not be possible to 
deal with all the points that have 
been raised. 

Shri T. B. Vlttal Rao (Khammam): 
We are prepared to sit. one hour more. 

Mr. Deputy-Speaker: Forty minutes 
are asked and they would be given. 

Shri ShabDawaz Khan: Sir. some 
hon. Members referred to the 
Railway Acci<ft,nts Enquiry Commit-
tee, of which I was the Chairman. 
In almost every Budget discussion. 
some reference is made to that re-
port and this time too, reference was 
made to tbe recommendations made 
in the report regarding the train 
examiners. We did make certain re-
commendations regarding the condi-
tions of service of the train exa-
miners. I would like to explain to 
the House that considerable improve-
ment has alreadv been made in their 
terms and conditions of service. In 
1954. their scales of pay were: 
R... 300-400; 200-300; 150-225 and 
80-160. which was tbe lowest grade. 
Prior to the issue of upgrading orders 
in March 1957, the proportion of 
train examiners in the lowest grade 
80-160 to those in higher grades 
was 85: 16. All that I would like to 
say Is, very considerable improvements 

ha ve already been etreeted ill 
terms of service. 

Shrl Braj Raj Singh (Firozabad): 
It is usual to say llconsiderable". 

Shrl SbaJmawu Khan: My hon. 
friend Dr. Ram Subhag SL.,gh. and 
some other hon. Members referred to 
the conditions of serviCe of travelling 
ticket examiners, and tht'y desired 
that the travelling ticket examiners 
should be classilled as running stat!. 
This ma tter has also been brought up 
before the House on a number of 
occasions. This has been considered 
at great length by the Railway Board 
a..,d the Railway Ministry. The staJJ 
classified as running staff are those 
who are intimately connected with 
the operation of the train. Travelling 
ticket examiners, I 8m afraid, cannot 
be covered by that definition. But 
the General Managers are permitted 
to give a consolidated travelling 
allowance wherever they consider it 
justilled, and this is given to them at 
the discretion of the General Managers. 

Dr. Ram Subhag Singh: But they 
are not getting what others are getting 
on other railways. In the Eastem 
Railway they are getting only 
Rs. 37.50 whereas in other railways 
they are gelting Rs. 58.110. 

Shri S. M. Banerjee: For that a 
separate notice is required. 

8hri Braj Raj Singh: Ask for 
notice. 

Mr. Deputy-Speaker: Order, order. 
I am listening to these voices saying: 
"It i. usual" and so on. If that is the 
position, I can ask the Minister to stop. 

Shri Braj Raj SiD&'h: That would be 
better .... 

Mr. Depnty-Speaker: Unless he i. 
allowed to proceed and have hi. say, 
how can hon. Members anticipate 
what he is going to say? 

8hri Shahaawaz Khan: On the 
Eastern Railway, the travellin. ticket 
examiners have the option either to 
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draw daily T.A. or the consolidated 
T.A. on the following scales:-

Those in the scale of 
Rs. 100-200 

Those in scales above 
Rs. 200 

Rs. 38 

Rs. 63 

11 we compare these rates with those 
obtaining in the Northern Railway-
Allahabad, Muradabad, Lucknow, 
Delhi, Ferozepore and Headquarter. 
squads--

In respect of T.T.E. who remain 
absent for 20 days or doing no 
work, a 'rI'E drawing pay plus 
dearness allowance of 

Rs. 100 to 200 Rs. 38 

For t o ~e drawing over 
Rs. 200 Rs. 63 

So, Sir, there are not such wide 
diaparilies in the travelling allowances 
of. travelling ticket examiners as stated 
by hon. Members. 

Dr. Ram Subbal' SiD&"h: What are 
the rates in other railways? 

Shri Sbalmawaz Khan: Sir, there 
are lots of other points, and I would 
like to proceed to the next point. I 
would like to assure the House thaI, 
if there are any special points to be 
looked into, if any discrepancies are 
brought to our notice we are always 
open to reason and we would try and 
look into all those points. 

Some hon. Members referred to the 
indiscriminate use of special powers of 
the General Manager under Rule 148, 
and it appeared, While listening to 
hon. Members,. that there was a reign 
of. terror prevailing on Indian Rail-
ways and that people were dismissed 
or removed from service right and 
left without any rhyme or reason_ Sir, 
I would like to assure the House t.ioat 

the position is just the reverse. er~ 

are only three reasons for which an 
~ o eets service may be terminated 
by the General Manager under Rule 
148. Onc is the assault on a super-
visory official while on duty and 
use of abusive language to his supe-
riors. Then, corruption, especially 
where it is not possible to estabilsh the 
charges under the normal rules but 
where the General Manager is slltis-
fied tha t the person concerned is guilty. 
Here, I would like to slate that 
some hon. Members in this House have 
referred to the prL'Valenee of corrup-
tion on railways. I can assure the 
House that on railways we are active-
ly fighting corruption and we send out 
officers in cognito, to go and find out 
the actual state of affairs. Sometimes 
they travel just as students, as ticket-
less travellers, and they observe the 
actual conditions prevailing; they come 
and submit their reports. We verify 
their reports, and when the General 
Manager is thoroughly satisfied that a 
bona fide case of corruption does exist, 
and that there is no doubt about that. 
then only actIon is taken. 

The third case is where the safety 
of train operation is involved. There 
again, the House was "ery much per-
turbed at the number of accidents that 
were taking place, and We sensed a 
general desire in the House that very 
strong action was called for, to mini-
mise the number of accidents. Where 
we found that there was negligence 
g"d accidents were due to neglect, we 
nad to take quick and effective action, 
and in doing so, the General Manager 
was authorised to exercise his special 
powers. These are the conditions or 
cases in which the General Managers 
wer(' forced to use their special powers. 

I might also add here that previously 
the General Managers themselves wer,-
authorised to terminate the services of 
an employee. I would like to submit 
that, during the last two years, 1958 
and 1959, the total number of persons 
whose services have been terminated 
was 68. 
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Sbri Braj Raj Slnl'h: All over the 
country? 

Shri Shahnawaz Khan: Yes. 

Shrl Barish Chandra Mathllr (Palil: 
In two years, is" it only 66? 

Shrl S ~ a  Khan: Yes; thes,' 
are rather revealing figures. 

17'14 hrs. 

I MR. SrEAKER in the ChairJ 

Out of 11 lakh employees, the services 
of only 66 persons were terminated 
under this section. Out of these 66. 
39 l'3SCS were for corruption. I am 
'Uf(' no hon. Member w\luld ever want 
a corrupt official or employee to be 
retained in service or would attempt to 
defend him. Fourteen were dealt 
with in regard to accidents. Eight 
W('rp cases of assault on supervisory 
statl'. 

Shrl Braj Raj Slnl'h: How many 
for nbusive language? None? 

Shrl Rami Reddy (Cuddapah): Are 
tht,rt, any dismissals for abuses? 

Shri Shahnawaz Khan: No, for 
artu~  assault only. I am sure if there 
a~ any m:sapprehcnsion that this 
pow.'r was being wielded ruthlessly, 
it would have b.-ell remov<.>d. 

A!i' tilt' House is aware, W(' have the.' 
vigilance sed ion on our railways. The 
numbers of officers punished during 
the last three years are as follows: 
195(i-57-2 gazetted officers and 
461 non.gazetted officers; 1957-
58-9 gazetted officers and 755 
non-ga .... tted ollieel's; 1958-59--
gazt'ttl'd officers and 1.343 non-gazet-
ted officers. "Over and above these. a 

numb"r of cases have also been refcl'-
I't.!d to the SPE. where cases arc of a 
mOrt' serious nature. From these 
figures, I hope the House will agree 
that, at least on the railways, we have 
bet'n giving no Quarter to any corrupt 
I'ailwe.y employee be he an officer or 
an umployee of a Jesser status. 

Some hon. Members have referred 
to the conditions of travel on railways, 
especially safety of passengers, ladies 
in particular. We have been greatly 

39)( Ail LS-B. 

perturbed about .the incidence of dacol-
ties, murders, robberies. etc. on trains. 
We take full cognizance of every case 
lnat happens on our railways, and we 
consider it to be a very serious matter, 
deserving very serious attention. 

As the House is aware. the safety at 
passengers is a State responsibility; 
and the GRP, which is a part of the 
State police, mainly deals with the 
crimes on passenger traTns. We have 
been in constant toueh with the State 
Governments. We have haD meetings 
with the Inspectors-General of all the 
States, to find out how best We can 
deal with crimes on railways. Th., 
escorts on important trains a t~ been 
stTL'I1gthened, and certain other mea-
sures have already been taken to deal 
with this growing wave of crime. But 
there are certain types of crimes which 
no amount of patrolling or increasing 
of police would eliminate. For ins-
tance, when a passenger enters a com-
partment as a bona fide passenger, 
holding a proper ticket and at night he 
gets up and stabs his fellow passenger, 
there is very little that an escort can 
do. Then there is follow·up action 
and the Statr Police investigato the 
case. I am very glad to say that, in 
a large number of cases of dacoitil$ 
and murders that have, taken place on 
our railways, the culprits have bfoen 
apprehended and they have either 
been dealt with already or their cases 
are e or~ the law courts. We have 
been given full assurance by the Ins-
e tors- ~n ra  of various States that 
they are making every possible endea-
vour to work out t t~ cases which have 
not so far been traced. 

Sh,; Braj Raj Slnl'h: What is the 
percentage or cases traced and not 
traced? 

Shrl Shahnawaz Khan: The RPF has 
been re-organised and it is escorting 
oo ~ trains. I am glad to inform the 
House that as a result of their activi-
ties. running train thefts have been 
brought down very considerably. The 
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theft figures for running trains are as 
follows: 

1955 

1956 

1957 

1959 

2,634 

2,078 

2,149 

1,437 

From 1955 to 1959 the figures have 
been brought down from 2,634 to 1,437. 
Similarly, there is a very appreciable 
decrease in the number of yard thefts, 
which in the year 1955 was 1,312. In 
the year 1959 it has been brought down 
to 847. Similarly, goods shed thefts 
have been brought down from 949 in 
1955 to 655 in 1959. These are en-
couraging figures; and, I am sure, the 
Hous(· will join me in congratulating 
~ur Railway Protection Force. There 
has, however, been an increase in the 
1herts of carri'agt' and wagon ittin ~  

to which we are now paying very 
special attention. 

Shri Braj Raj Sinch: Can We con-
gratuJate them for this also? 

Shri Shahnawa. Khan: We take 
very serious notice of every case of 
dacoity, murder or theft t'hat takes 
IJlace on the railways. I would, 
nevertheless, like to give some more 
ligures. 

Mr. Speaker: In how many of these 
cases did the Department receive the 
I!ssistance of either Class III or Class 
IV servants in thp detection of crimes? 

Shri Shahnawaz Khan: I am sorry. 
I have not got the break-up of figures. 

Shri Braj Raj Singh: H,' requires 
nnti<.'e for that. 

Mr. Speaker: (~ they assisting 
the administration? 

Shri Shahnawaz Khan: Yes Sir. In 
manv cases thl'Y have arrested the 
cu Lprits at the risk of their lives. A 
professionaL thief, who knew how tu 
open Ladies' compartment from out-
'ide, was arrested with the help of 
the raiLway staff. 

Shri S. M. BaJaerjee: Is there any 
difference between ladies' compart-
ment and gents' cQmpartment in 
opening the door? 

Mr. Speaker: Ther" seem to be 
some devices; we do not know. 

Shri S. M. Banerjee: Only for the 
ladies' compartment? 

Shrl Shahnawaz Khan: This man 
was specialising in attacks on ladies' 
compartments, and when he was 
arrested he actually gave a demons-
tration as to how he could open a 
compartment which was Locked from 
inside. 

Shri S. M. Banerjee: You do noL 
have male compartments and female 
('ompartments; the compartments are 
the same. 

Shri Shahnawa. Khan: These are 
compartments meant for ladies. 

Shrl Sinhasan Singh: In how many 
of these cases arc the persons conC't'l"ll-
cd railway employees and in how 
many cases outsiders'? 

An Hon. ~ er: Most of them are 
r~i a  employees. 

Shrl Braj Raj Singh: Notice. 

Shri Shahnawa. Khan: There 
again, I do not have the break-up of 
the figures with me. 

Shri Braj Raj Singh: May I l' a i Sl' 
a very important point? You a ~ 

been pLeased to remark that han. 
Ministers must he prepared for the 
parliamentary system in Auslralia. 
But even for the Budgct discussion, 
whkh is most important, hon. in ~ 

ten:; are not prepared with figures. 

Mr. Speaker: Therefore. I suggest 
that with r(~ ar  to certain figure!" 
which are being asked for and which 
are not readily available with the 
hon, Minister, he may make a slate-
'nent tomorrow before the commenCl'-
ment of the discussion on the o~ r 

Demands. 
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Sbri JacjiYan Ram: The figures 
~ be available in one of the papers 
that we have circulated. But we 
will find them out. and point out to 
th<.-hon. Member. All these figure. 
are contaihed in the papers that have 
been circuJated. 

Mr. Speaker: Has the hon. Minis-
t~r concluded? 

Shri Shahnawaz Khan: No. Sir. 

Some han. Members wanted to know 
the justification for the 5 per cent. 
increase in freieht rates. At thl' sanle 
time an equally large number of han. 
Members refern'd to the nsatis a ~ 

tory finandal condition of the Rail-
ways. The expenses have incn'ased 
very considerably as a "'sult of the 
operations and also as a result of the 
recommendations of the Pay Commis-
sion. The House will alree that there 
is ample justification fOr this 5 per 
cent. enhancement. 

Dr. Krishnaswami-he is not hert.' 
-and some other hon. Members said 
that the utmost economy should be 
cxerdsed in Railways. As the time 
at my disposal is very little. I would 
like to submit that we are fully alive 
to the need for ejfpcting economy. It 
will be seen from the economy report 
for the quarter ending Junt·, 1959, 
recently placed on the Table of the 
House by the hon. Prime Minister, that 
out of a saving of Rs. 5.99 crares, as 
a resuJt of economy measures taken 
by the various ministries, e ar~ ents 

etc., the Railways' share is the largest 
amounting to Rs. 5'76 erores. Out of 
a total of Rs. 5 '99 erores of all th" 
ministries put together, the economy 
effected by Ihe Railways is Rs. 5'76 
('rol'cs. 

Shrl Khushwaqt Rai: And still 
costs aJ'c going up! 

Shri Shahnawaz Khan: I may also 
assure.' the House that the strictest 
ronll'ol will continue to be eXE'l'cisl'd 
OV('T' the l'isc in working expenses 
consistent with efficiem.'Y. 

My han. friend, Shri Krishna. refer-
red to the reservation far Scheduled 
Castes and Scheduled Tribes. In the 

technical categories, for which suit-
able candidate. are not available. the 
reserved vacancies arc temporarily 
filled up and apprentices are enlisted. 
They are given proper training, and 
as soon as they are tit to take up the 
jobs. they are given those a an ~. 

Some hon. Members referred to de-
partmenlal catering and catering on 
Railways generally. 1 think there is 
a leneral appreciation of departm",ntal 
catering throughout the country. 

Pandit K. C. Sharma (Hapur): 
May I put a question about this sche-
dule of .... 

Mr. Speaker: No. no. Already iI is 
late. 

Pandit K. C. Sharma: Just somt' in-
formation. 

Mr. Speaker: No, no. Not now. 
The hon. Member may note down the 
qu"stion, and at the end of the speech, 
I wiU allow one or two questions. 

Shrl Shahnawaz Khan: We have 
now 104 stations and 20 pairs of trains 
on which departmental catering has 
been introduced. The sales on de-
partmental catering cstablishm{-'nts 
which were Rs. 53.52 iakhs in 1955-56 
arc expected to exceed Rs. 2.43 crores 
during 1959-60. We ha,ve about 5.000 
perSall.; engaged in tliesc estab:ish-
mcnts. The House is well awan' that 
the staff engaged in thhi cab'ring (~:-i

lablishment arC' receivini treatment a..; 
l'ailway staff and arc paid salary in 
ac('ordancl' with the Government pay 
~ a s. 

There have b,'cn complaints here 
and therf', and it is natural thut. in a 
largE' cstablishmC'nt of this n~tun  

thprr should be complaints, bUI when-
eVl'r thl'r(' i!ol: H compluint, it is gone> 
in10 (~)  thoroughly. 

To .~ in with. we suffered cerlain 
osse~ in dl'partmental catering. In 
1957-58, lhe losses Wl're Rs. 22.98 lakhs. 
These Wf..'rf.' brought down to nearly 
half the amounl in 1958-59. and we arc 
taking aclive steps to further bring 
down the Josses, so that the catering 
ran be' run on n no- ro it-no- os~ basi!'l. 
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Pandit Thakur Das Bhargav8 refer-
red to the large quantity of railway 
land lying waste along the railwav line 
and other places. Out of a total of 
3'5 lakh acres of surplus land. approxi-
ma:cly 51,000 acres are cultivable, out 
of which 26,000 acres have already 
been given to State Governments for 
cUltivation. 

Shri B. K. Gaikwad (Nasik): Why 
!lot all? 

Shrl Shahnawaz Khan: In addition 
to the drive institutpd by th" railway 
administration for growing more food, 
thf" railway administration hay£, also 
been asked to givl' surplus land which 
cannot be utilised foJ' cultivation to 
the Forest Department or to the State 
Government for afforestation. Simi-
larly, an intensi\'c drive has also been 
instituted recently for planting of 
tre,'S along the railway lines. 'About 
3'5 lakhs of saplings have been plant-
ed during the last monsoon. 

Shri Sugandhi (Bijapur North): 
How many of them have survived? 

Shri Shahnawaz Khan: Most of 
them haVe survivf'd. 

Some han. Members referred to 
over-crowding that exists on OUI' 

railways. It is quite true that w(, 
havp not been .abh' to diminate ov('r-
('I'owding ~o faJ', but the reason i~ w('l1 

known to the House. On the One 
hand. we are faced with C\'l."'1'-mount-
ing goods traffic, and increasing pas-
sL'nger traffic on the other. We hav(' 
bt'L'n trying to cope with it as much as 
We can. During the Sl'cond Plan 
pl'riod, there is a provision for 704 
broad gauge and 1.504 metre gauge 
additiollal ('oaches. Also, we have 
gone in for increasing tht, linl) capa-
city works-doubling of about 1.300 
n ~es On Government railways! con-
version of about 107 miles from m('tre 
gauge to broad gauge, elf'ctrification 
of about 1,450 miles on cl'rtain sec-
tions of the (' 'I1t 1'11 "F.astern, Southern 
and South-Ea.:itcl"1\ n~  ilways! and othl'r 
lin£' capacity works such as remodel-
ling of yards. opening of crossing sta-
tions, provision ot additional loops, 

extension of existing loops, etc. We 
h.ave taken some more steps also to 
reduce overcrowding, by withdraw-
ing dining cars and air-conditioned 
oa ~ where they are not fully uti-
lised, and by their replacelnent mostly 
by third class coaches. 

Shri D. C. Sharma: That is not a 
good policy. 

Shri Shahnawaz Khan: It may be 
a bad policy, according to my hon. 
friend, but We have to carry third 
class passengers, and we give prefe-
renCe to the third class passengers. 

Shri D. C. Sharma: They should 
give more accommodation to third 
class passengl'l's and also provide din-
ing cars, 

Shri Shahnawaz Khan: What did 
the hon. Member say? 

Mr. Speaker: The hon. Minister may 
not hear any of these I'cmarks. 

Pandit K. C. Sharma: Why should 
he doubt the wisdom of t ~ policy? 

Shri Shahnawaz Khaa: We have 
also been increasing the loads of pas-
senger trains by attaching more third 
c lass oa e~  even at the cost of slow-
ing down the train where possible. 
This will relieve overcrowding, and at 
th(' same ti ( ~. saVl' linc capacity. 

Then, we have been introducing 
diesel cars where line capacity is 
available, to COPl' with the short dis-
tance' traffic. 

My hon. friend, Shri Ajit Sineh Sal'-
hadi, complained that ther(, was no 
train in Punjab which had third dass 
sleeping accommodation on it. I am 
afraid he is slightly misinfom1ed. The 
Kashmir Mail which runs between 
Delhi and Pathankot has third class 
sleeping coaches on it. 

We are fully aware ot the demand 
for new railway lines all over the 
country. and it' is but natural that 
almost every Member who spoke on 
this subject should have asked for 
some new railway linc in his 
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conlltituency or in hi .. ' district. The 
Ho.use will appreciate that we can 
construct new lines only to the extent 
that funds are made available to the 
Railway Ministry. The allocation of 
funds for new lines is made by the 
Planning Commission; and consistent 
with the allotments made and the 
lines approved by them, the Railway 
Ministry will do their best. 

Although the hon. Minister, in his 
reply to the general discussion, refer-
red to the question of road over-
bridges, yet. "ven today and yester_ 
day. some hon. Members referred to 
the necessity of having road OVel'-

ri e~. Here, again, we have lain 
down certain POlil'Y, and we are fol-
lowing that policy unifonnly throllgh-
out the country. I would like to 
reiterate that, where thE:' StotC' GOV(>fll-
ments or the local bodies ar" prepal'-
l'd to bear their share of till' CXP('ll-
diture for road ove,bridg'$ or under-
bridges, thl'Y will not find the Railway 
Ministry lagging behind in this mat-
ter. 

One hon. Member referred to the 
money which was being w8stC'd, 
a( (~or in  to him, on construction of 
palatial buildings and holiday-homes, 
in Kashmir. It was made clear that 
Ih,'se holiday-homes which are being 
PilI. up in Sri nagar and Pahalgam, 
,lI'e for class IV and class III 
(~ o ees. 

Shrl Harish Chandra 
Exclusively? 

Mathur: 

Shri Shahnawaz Khan: And I am 
V'''y ilIad to tell the House that these 
holiday-homes have already attracted 
the attention of a large' number of 
railwav <lmployees, and many of them 
are looking forward to getting a chance 
to visit Kashmir and spend a f"w 
days in these holiday-homes ..... . 

Shri S. M. Bafterjee: Then, why 
reduce the holidays? 

Shrl Shahnawaz Khan: These 
homes, I hope. will provide a good 
recreation for them fOr a few days at 
least. 

With these remarks, I again thank 
all the han. Members who have taken 
part in the debate. 

Dr. aam Subhac Slnch: What is 
t he policy about light railways? 

Shrl Assar: On a point of clari-
fication. What about declaring the 
Poona-Lonavla s,,,,tion as a suburban 
:wction? 

Mr. Speaker: Enough has been said. 
After an, something must remain for 
the next yt'ar also. 

Dr. Ram Subhatr Singh: There i. 
one point which has not been answer-
ed, and that. is regarding tho nation-
alisation of the light railways. May 
I know whether any policy has been 
formulatec1 by Government in t i~ 
I'('gard? 

ell. Ranbir Sintrh (Rohtak): What 
about dismantled lines? 

Shri J .... jivan Ram: The policy, al 
it was decided three years ago, on~ 

tinues, that is, not to nationalise th" 
narrow gauge lines at present. 

Mr. Speaker: Are any of the cut 
mot ion~ separatdy to he put to vote'.' 

Shri T. B. vlttai Rao: We are going 
to press for division on l:ut motion 
No. 17. 

Pandit K. C. Sharma: Why? 

Shri T. B. Vittal Rao: Does he want 
increase in freight rat"'s? If not, vote 
with' us. 

Mr. Speaker: I shall put the cut 
motion to the vot", of the House. 

The question is: 

"That the Demand under the 
head 'Railway Boa rd' be reduced by 
Rs. 100 (Undesirabi1ity of increas. 
in freight rates) ", 

The Lok Sabha di"ided. 
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J)lvlsioa NO.1] 

A'I!ar. Shri 

AYES 
Parjgrahi. Shrj 

Parulekar. Shrl 
Ram (i.rib, Shri 

Ramam. Shli 

111'45 brs. 

~n r ee  Shri S. M· 

Dcb, Shri P,G. 

Deh.Sh'ri I)IlIUruthll 

Malin. Qui 

Mullick. Shri IJ. C. 

ar ..~i Krj!ohllan, S"rimll1j Rao. Shri 'r.8. Villlll 
Reddy. Sbri N..-i 
Sin"h, Sbri Bui Rai 

SUIlindhi. Shrl 

Patil, Shri U. L. 
Rai, Shri Rhu.h._1.I1 

NOES 

H.llu:rji, Shri p.n. 
n r : ~. Pandit Thakur 1);, .. 

Hnrnoah. Shri P,C. 

Khwaja, Shrj Ilimal 

Mafida Ahmed, Shrim.lti 

Mililik. Shri D.C., 

Sam:ln!:!. Shfl S.C. 

Sclku. She; 

Chllni L',11. :-ihri 

DIIIIIPra, Shri 

Mllthur. Shri Hari"h Ch,lRdt,. 

Miliira. Shrj B.D. 

Sharm:l. Pundit K.C 

Sharma. Sbri n.C. 
Sharma. Shri R.C. 

Shn,tri. Swumi Raman .. ra..! 

Sinlb, Ch. Rllnbit 

nell",i. Shtl Morarji 

Dube, Shri Mulchund 

Galkwad. Shri B.K. 

(iilnKIl Devi, Shi inlalj 

Ghosh, Shri M.J.::.. 

Clhtl!lh, Shri N.R. 

Min.!, Shri R.R. 

Mohiuddin, Shri 

MUlhukrh,hnun, Sbri 

Nnidura:lLilf. Shri 

ar ~i an  Shri 

N;aYak. Shri Muh¥n 

Sin.h, IJr. Ram Subh,.R 
Singh, Shri Hirblll 

SlOlh. Shri KIlIiJr .. 

narvani. Shri Anslir 

Hanldli. Shri SubnJh 

hK;ivan Ram, Shri 

Pllrmllr, Shri Deen Bandhu 

R"hmun, Shri M.n. 
Singh. Shri Rllihunlih 

Sinah. Shri Urnr .. u 

RII;U, Shti D.!';. Sinha. Shri Jhulllll 

Jansdc. Shri Ram,iUoWIIm)'. Shri.:':. V. Sinha. Shri Sal)';! Naruin 

S r ~n  .. m. Shri T. 

Tafl'"!. Sbri ..... M. 
Jedhe. Shri (j.K. Reddy, Shri Rumi 

]yoti.hi, i'lIl1dil J.P. 
Khan, Shri S a ~a u 

Reddy, Sbri Vi5waniliba 

Rup Nllt.in, Shri 

Shri G. K. Jedhe (Baramati): Sir. 
lny vote has not been recorded. 

Mr. ~ ea er: On which side did the 
hon. Member vot.e? 

Shri G. K. Jedhe: 'Noes'. Sir. 

Mr. S,eaker: One more number 
would be added to the ·Noes·. 

The result of the Division is: 

Ayes-17; N0es-52 

The motion was nepalived. 

IIr. S.-Jr,er: I will now put all 
the other cut mDtion. to vote. 

Th. C;'I motions were put and nega· 
tived. 

Mr. Speaker: Now I shall put the 
demand. The question is: , 
"That a sum not exceeding 
Rs. 83,411,000 be Iranted to the Pre· 
sident to d.efray the charges which 
will come in course of payment 
during the year ending the 31st day 

of March. 1961, in respect ot 
Demand Nil. 1-Rllilw.y Board." 

The motion was adppted. 

11.49 bl1l. 

HE: HALF·AN·HOUR DISCUSSIONS 

Mr. Speaker: The House will no .... 
take up the hlllf·ln·hour discus$!Qll. 

I am sorry to note that the half·an· 
hour discussion resterday cpuld noL 
be proceeded with. The ~ouse must 
be interested in such matters. !i:very. 
where people are wqridng tor II hours 
and so on. We must set an example. 
There were onl)' two 14embers even 
in the Opposition. One group ,ives 
noUce of a half·an·hour discussion 
and the other Iroup does not co,ppcr-
ate with it. What is to hllPpen? Even 
from that artieu~ ro  o e~ Mem· 
bers were not presen t. When OnCe 
a matter is blHore Ill/! House it is not 
a matter of in.'el"Ust for the Govern· 
ment or the Opposition only. The 




